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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE

AT CHENNAI
Appeal No. 77 OF 2022

M/s. Varalakshmi Starch Industries (P) Ltd.,

Rep. by its Managing Director V.Anbalagan
Having its office at:

“Varalakshmi Tower”

No.127/1, 2™ floor,

Gandhi Road,

Salem- 636 007.

AND

Tamil Nadu Pollution Control Board
Rep. by its Chairperson

76, Anna Salai, Guindy Industrial Estate,
Guindy,

Chennai — 600032 & Ors.,

...Appellant

...Respondents

AFFIDAVIT ON BEHALF OF THE APPELLANT

I, V.Anbalagan,, Son of R.Varadharajan, Hindu, aged about 67years, having
office at “Varalakshmi Tower”, 2™ Floor, 127/1 Gandhi Road, Hasthampatty,

Salem — 636 007, now temporarily come down to Chennai do hereby solemnly

affirm and state as under: -

1. | am the Managing Director of the Appellant herein and as such fully

acquainted with the facts and circumstances of the present case. | am

filing this affidavit on behalf of the Appellant Company.

Managing Director



2. It is submitted that in continuation of the affidavit filed by the Appellant on
20.04.2023, with respect to the status of compliance of directions of the
respondent, in Proceedings No. TNPCB/T2/F.025102/directions/water/2023
dated 16.02.2023 (Annexure-A51 — filed on 11.03.2023), Appellant herein
is respectfully submitting the status of compliance as on this date as

follows:

Directions were issued by TNPCB in the Proceeding No.
TNPCB/T2/F.025102/Directions/Water/2023 dated 16.02.2023 after
inspection conducted post the Stay order issued by the Hon’ble NGT. The
Status of Compliance as on 08.10.2024 was reported in the Additional
Report filed by the Respondent TNPCB on 05.11.2024 and the present
status thereof reported by the Appellant are furnished below one by one in

their seriatim.

It is respectfully submitted that this apart, the Appellant factory was also
inspected on 08.10.2024 and 28.10.2024 by JCEE, EE, AEE from Salem JCEE
office and DEE and AEE from Dharmapuri DEE Office. However, their inspection
report thereof and ROA's dated 21.10.2024 of the samples of treated wastewater
collected during this inspection has not figured in the status report submitted by
the Respondent TNPCB before the Hon’ble NGT on 05.11.2024.

TNPCB directions dated 16.02.2023 and their status report filed on
05.11.2024:
1. TNPCB Directions No.1:

The unit shall furnish a time bound action plan for completing the

ETP revamping works, so as to satisfy the treated effluent standards
as prescribed by the Board within a month’s time. /\ //?

et

|
For Varahksﬁmi Starch Industri
|

(\V.&i «

Managing Director




Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024:
‘It was noticed that the treated effluent discharged in the green belt area is

having TDS 2560 ppm (using portable meter), which exceeds the standards
prescribed by the Board.

The samples collected from the ETP on 26.09.2024 & 08.10.2024 were sent for
Analysis and RoA for the same is awaited.

The consolidated RoA of the twelve samples collected at clarifier outlet for the
period from Dec 2022- April 2024 (i.e) after the issue of direction for closure &
disconnection of power supply to the unit is enclosed vide Annexure-I.

The ROA reveals that the parameters such as TSS in one occasion, TDS &
Chloride in two occasions, BOD in three occasions and COD in four occasions
exceeded the standards prescribed by the Board.

Further, the unit in its reply letter dated 02.03.2023 for the Board’'s Direction
dated 16.02.2023 has stated as follows

“... We had already voluntarily commenced installation of secondary
Treatment Plant as an extension to the existing ETP by installing
Membrane Bioreactor Plant....”

Also, the unit in its letter dated 01.01.2024, has stated that

“..... We have voluntarily, without the insistence of TNPCB also imported
and installed a high-tech Membrane Bioreactor (MBR) technology as an
extension (tertiary treatment) to the existing ETP...”

But, the unit in its letter dated 25.04.2024 has changed its stand and stated that

“The MBR Plant is not in the ETP & it is an experimental plant for re-use
of wastewater in our industry for which it is not included in the ETP”.

In this regard, it is submitted that the unit has not clearly stated the purpose of
MBR system provided. Further it has not maintained any logbook to ensure
the continuous operation of the treatment components.

Also, the unit has to ensure the discharge of treated effluent only/,t ough the
EMFM provided so as to_have accountability of the trade effluent generateg
treated and disposed.”

For Varalakshm

£
(V. A ;/k

Managing Director



Status reported by the Appellant:

It is submitted that recently our unit was jointly inspected by DEE and AEE,
TNPCB, Dharmapuri on 26.09.2024 and again jointly on 08.10.2024 and
28.10.2024 by JCEE, EE, AEE TNPCB from Salem office and DEE, AEE TNPCB
From Dharmapuri office. 4 samples for tests were taken by them at

1.0utlet in Green Belt (Treated Waste Water),

2.Pond Water (Rain Water Harvesting Pond),

3.Proposed UASBR Tank Pit and

4.Collection Tank (Raw Effluent).
The test reports thereof were issued vide ROA No. 651/TNPCB/AEL-SLM/ 2024-
25 dated 21.10.2024 for the above 4 samples. The said RoA indicates the TDS
of treated wastewater as 1950 mg/l which is less than the prescribed level of
2100 mg/l and all the other parameters are also within the prescribed standards.

The ROA report is enclosed in Annexures No.1

It is respectfully submitted that the above latest TNPCB’S ROA dated 21.10.2024
was not reported by the DEE, Dharmapuri in the Additional report filed on behalf
of the Respondent on 05.11.2024 before the Hon’ble NGT and was stated that
the results was still awaited when it was very much available with the DEE
TNPCB Dharmapuri.

It is submitted that without relying upon the TNPCB’s ROA dated 21.10.2024 on
the sample collected on 08.10.2024 showing the TDS as only 1950 mg/l which is
within the limit, the status report refers only to the TDS result of 2560 ppm of a

‘portable meter’ (very poor accuracy) which is not reliable.

And as per Annexure 1 of the Additional Report of the Respondent dated
05.11.2024, out of the Twelve samples shown in the Annexure 1, the result of the

sample taken on 27.12.2022 alone (2 Years back) shows excess level in respect

of TSS, TDS, BOD and COD and even this excess is because the sample was




mentioned in the TNPCB’s ROA report itself. Another sample taken on
13.10.2023 shows the chloride as 1020 mg/l against the limit of 1000 mg/l, only
very marginally exceeding and shows the TDS from the clarifier outlet as 2937
mg/l, but the same clarifier inlet sample is shown as 2404 mg/l (Enclosed -
Annexure -3). The function of clarifier is to decrease the suspended solids by
settling in the bottom. The excess result from the clarifier outlet may be due to
some error because out of 12 ROA’s of samples reported from December 2022
till April 2024, the higher TDS in the final treated wastewater is reported in only
one sample whereas in all the others ROA's the results are within the standards.
So, the one odd result is negligible as the ROA’'s of treated wastewater from
November 2023 to till date (for the past 1 year) are all within the standards with
the latest last three ROA's showing TDS within the limits (26.09.2024 -
1900mg/l, 08.10.2024 — 1950mg/l and 26.11.2024 — 2088mg/l). (Enclosed -

Annexure -4).

It is further submitted that even the most recent ROA of the treated wastewater
samples collected on 26.11.2024 issued by TNPCB on 06.12.2024 vide ROA
No0.802/TNPCB/AEL-SLM/2024-25 shows TDS as 2088mg/l and that all other
parameters are within the prescribed standards. Further the same ROA also
reports that the samples taken from the 3 Piezometric wells in the Green belt
area (treated wastewater discharge area) of the Appellant Industry also shows all
parameters including TDS of 1160mg/l, 1044mg/l and 1236mg/l as within the

prescribed standards. (Enclosed -Annexure -5).

It is also further submitted that the TNPCB alleges that the parameters noticed
are high by comparing with the standards meant for surface water discharge of
treated wastewater. While providing consent to discharge only on land for
irrigation and also acknowledging that the Industry only discharges their treated

wastewater in their own lands, TNPCB should compare with the standards

applicable for ‘onland discharge’ rather than ‘Surface water’ discharge stanidards

( /-
For Varalakshrbi Starch-indusiries (P) L

Managing Director



By comparing with ‘onland discharge standards’ which is applicable and

permitted to us, all the ROA results are within the standards.

It is submitted that our industry apart from treating the waste water in our ETP to
meet the TNPCB prescribed standards, invested voluntarily on public interest
without any directions from TNPCB in a MBR unit for recycling the waste water
for production process for reducing raw water consumption and waste water
discharge quantity . The Treated waste water from the ETP after subjecting to
MBR treatment, the BOD comes down to less than 20mg/l, and the COD to 50
mg/l but the microbiological load are not reduced much upto standards meant
for water used in food product manufacturing process. In the situation, our
product Sago, Starch and Pappads all are FSSAI Certified food products. In
addition, our Sago and Starch are ISI certified also. As per the FSSAI and BIS
regulations, the micro biblogical level in the finished food has been fixed at very
stringent level and the current higher micro biological level of the recycled water
obtained from MBR Plant cannot be reduced upto the standards prescribed for
water meant for Food Products processing. We are still carrying out some more
modifications on experiment basis for reaching that and is taking time as such an
attempt is first of its kind in any Starch industry anywhere in Tamilnadu and
whole of India. But even without MBR, all the parameters of our treated waste
water from the existing revamped ETP itself is within the standard prescribed by
TNPCB. Since TNPCB repeatedly pressed for its progress, we said that this
MBR unit is not under ETP. However, we have not dropped the MBR plant having

invested several crores of rupees.

The EMFM Inlet and Outlet Flow meters reports are provided and log book also
maintained and has been made available during each and every inspection. The

inspecting officials, AEE, Dharmapuri have taken Xerox copies and soft copies of

the data in their Pendrives. Since no acknowledgment for the receipt of the same




meters reports to them through email so as to ensure that data is made available
to them on record.

As per the above, we have complied with the direction No. 1.

2. TNPCB Directions No.2:
The unit shall furnish a time bound action plant to replace all the
seemaikaruvelam trees in the premises with the native plant species
as recommended by the Agriculture Department along with the
proposal for safe disposal of entire quantity of treated effluent with

adequate green belt area within 15 days.

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024:
The unit in its letter dated 01.01.2024 has informed that SeemaiKaruvelam trees
are removed in about 14 Acres in 30 Acres of land and replanted with native

species in about 9 Acres land.

During inspection on 26.09.2024 & 08.10.2024, the unit is in the process of
removing seemaikaruvelam trees and it was observed that the unit has replanted

9 Acres of greenbelt area with native species.

Further, in the layout of the Greenbelt area furnished by the unit it has mentioned
that the removal of seemaikaruvelam trees will be completed before 2028 in a

phased manner.

However, the unit has not furnished time bound action plan for the
commencement and completion of planting tree saplings to replace all the
SeemaiKaruvelam trees with the native species along with the proposal for safe

disposal of entire quantity of treated effluent.




Present status reported by the Appellant :

It is submitted that we have already long started replacing the Seemaikaruvelam
trees with native spices in a Phased Manner as per the advise of the Hon’ble
NGT as it will take minimum 5 years for any native spices to grow and absorb 35
KLD per Hectare per day of Treated Effluents. Due to this practical reason, the
replacement of Trees could be done only in a phased manner without disturbing

the production and consumption of the entire treated waste water.

As on date we have removed Seemaikaruvelam trees in 25 acres and replanted
18 Acres with Native trees in the last 2 years. Within another 4 years i.e. within
the year 2028, surely, we will replace the balance Seemaikaruvelam Trees in the

remaining 20 Acres.

In the year 2007, in the TNPCB renewal consent order, they advised for planting
any suitable Tree for consumption of water. TNPCB did not at all specify the type
of trees like now. So, the PCB should give time to allow the tree saplings to grow
upto consuming entire treated water at 35 KLD. The baby tree would never

consume such quantity of water that a fully grown adult tree would consume.

3. TNPCB Directions No.3:
The unit shall furnish the layout of the premises marking the green
belt area that are being maintained for utilization of treated effluent
along with plantation details such as number of plants, name of the

plant species, plantation area etc., within 15 days.

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024:

The unit has furnished the layout of the premises marking the green belt area for

utilization of treated effluent. However, it has not furnished the plantation
/

For Varaigash

i Btarch Indystries

(V. AANBALAGAN)
Managing Director

/



details of fresh tree saplings such as number of plants, name of the plants

species, plantation area etc.

Present status reported by the Appellant:

In the 18 Acres, the details of the Trees planted are:
e Neem saplings
e Magkani saplings
e Naaval saplings
e Pungam saplings
e Casuarina saplings
Total: 8600 nos of tree saplings within 14 acres with full grass grown.

Photos Enclosed Annexure No.-6

4. TNPCB Directions No.4:
The unit shall cover the storage area of wet Tapioca Thippi by

providing a shed within a month’s time.-

Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024:
The unit has provided separate shed to store the wet tapioca thippy. — Complied.

Present status reported by the Appellant

The roof shed for the storage area of the wet Thippy Yard has been completed.

Photo enclosed Annexure No-7.

5. TNPCB Directions No.5:

The unit shall conduct Water and Wastewater audit through reputed

institution like Anna University, Chennai/llT Madras and furnish
report to the Board. The time bound action plan for the same shall be
furnished within a month’s time, as the unit has made payments to

the Anna University, Chennai to carry out ETP adeq acy/sa only -
For Varalakshmi Starch in

: AL7 )
Managing Director
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and not for the Water and Wastewater audit as directed by the Board
vide proceeding dated 17.10.2022. —

6. TNPCB Directions No.6:
The unit shall conduct ground water quality study through reputed
institution like Anna University, Chennai / lIT Madras in the green belt
areas that are being maintained utilizing the treated effluent and

furnish the report to the Board within a month’s time.

Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024 for 5 & 6:
The unit has submitted the adequacy report of ETP obtained from the Anna

University, Chennai.

The unit in its letter dated 11.07.2023 has informed that
“the project given to Anna university to conduct water audit waste water
audit and ground water quality study they have raised demand that

demand also we paid. The project will be completed within in six months”

Now the unit vide letter dated 25.04.2024 stated that
“the Anna University wants access to our entire production plant apart from
the ETP and wants to inspect stage wise of our production plant which
requires us to allow them access to our production machineries and
production technology and knowhow. Since we fear that allowing third
party access to our production unit will compromise our technology

knowhow, the audit is held up.”

Therefore, the unit has not yet conducted the water and wastewater audit

and ground water quality study in the green belt areas as directed. /‘)
For Vanhksh\np{ Stmﬂ\lﬂ}: /thP}Ltd

Managl ig Directof
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Present status reported by the Appellant for 5

We requested the Anna University Environment Department for Adequacy report.

They conducted the study and given the report which is a combined report.

In the combined Adequacy report issued by Anna University after 6 months
study, under para 3 para 2.1.1 “Manufacturing process of Tapioca Starch”, they
have discussed in detail about stage-by-stage water consumption and also the
process with flow chart from Page No. 3-7 about the raw water consumption and
how we are minimizing the water consumption by the process of recycling the
water within the process. Also, the Mass balance of the outlet waste water is
briefly discussed in the process flow chart for the manufacture of Tapioca Starch

and Maize Starch flow diagram in Page No.7 Annexure No.8. If more

specifically water and waste water audit is wanted, the Anna University requires
entire manufacturing plant inside details with all data which are based on our
valuable international Standard manufacturing technology. In India only in Tamil
Nadu, only 3 industries are having such world high-tech machines with
technology which is highly paid and valuable. But the TNPCB is enforcing this
audit for our Industry alone and not for the other two industries located within the

jurisdiction of TNPCB in Namakkal and Erode (Perundurai) Districts.

Present status reported by the Appellant for 6

Anna University also conducted the study of ground water. The test report is
given in page No0.30 SI.No.12& 13 in the combined report in page no.46. They
have given green belt area also. Further, the TNPCB officials themselves for the
last three years have taken so many samples of groundwater from wells and
borewells in our own green belt area, nearby jungles stream and Public wells in
the surrounding one kilometer radius. The TWAD Board, Dharmpauri also
collected groundwater samples from 8 locations surrounding one km radius of

the industry on 30.11.2022 and tested in their own lab. Of the 8 samples, one

sample wa(s found to have only high fluoride content of 2.5mg/l against the limit
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690mg/l against the limit of 600mg/l. The remaining 6 samples were found
completely suitable for drinking purpose and all the 8 samples had TDS limit
within the standards. No contamination based on our Treated waste water and

no complaints were raised by them in this regard. Annexure No.9

7. TNPCB Directions No.7:
The unit shall provide adequate piezometric (monitoring) wells in the
green belt area to monitor the ground water quality and furnish the
report to TNPCB regularly in view of repeated compliant received. An

action plan shall be submitted within a month’s time.

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024:

The unit has provided piezo metric (monitoring) wells in the green belt areas to
monitor the ground water quality. During inspection on 26.09.2024 & 08.10.2024,
it was observed that no water was present in the piezo metric wells to monitor

the quality of the water.

The unit has not provided piezometric wells of adequate depth and not provided
piezometric well at north-eastern side of the green belt area, where the allegation

of contamination of groundwater was raised by the complainant.

However, samples of ground water from the bore wells and open wells located in
and around the unit's premises were collected on 16.05.2023 & 29.05.2024 to

assess the quality.

RoA of the Ground water samples collected (from the open well/bore well) in and

around the unit are enclosed vide Annexure |l.
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RoA of the samples collected on 16.05.2023 reveals that the parameters such as
TDS & Chloride in the range value between 1024-16610 mg/L & 370-7998 mg/L

respectively.
RoA of the samples collected on 29.05.2024 reveals that the parameters such as
TDS & Chloride in the range value between 304-5490 rhg/L & 15-3200mg/L

respectively.

For continuous monitoring of impact of effluent utilized for growing trees in the

green belt area, the unit has to provide adequate depth of Piezometric
(monitoring) wells in the green belt area so as to enable to collect samples and
furnish the RoA to the TNPCB regularly. However, the unit has not submitted any

action plant for the same as per the Board’s direction dated 16.02.2023.

Present status reported by the Appellant

It is submitted that we have provided 3 Piezometric (monitoring) wells of
adequate depth in the Greenbelt Area as per PCB advice and design "Example
of Generic Ground Water Well Design”. The TNPCB officials have now inspected
and collected sample from the 3 Piezometric (monitoring) wells available in the
Industry’s green belt area on 26.11.2024, (TDS 1- 1160 mg/l; 2- 1044 mg/l and 3
— 1236 mg/l and all other parameters are within the limits). (Already mentioned in
the Annexure No.-5.) We are ready to create more piezometric wells wherever

TNPCB insists after monsoon rain stops.

The status report says that there was no water in the Piezometric wells during
inspection on 26.09.2024 and 08.10.2024. The reason is attributable to the fact
that the treated effluent water got absorbed by the Seema karuvelam Trees in
the green belt area leaving little water in the Piezometric wells that could not be
drawnout using hand pumps during that inspection. Further the Piezometric wells
have been provided in the Green Belt Area only as per the specification given by
the TNPCB. On 26.11.2024, the TNPCB AEE has taken samp

F~r Varalak

Managing Director
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Piezometric wells and given ROA which shows TDS and other parameters are
within limits (TDS 1160 mg/l; 1044 mg/l and 1236 mg/l respectively and all other

parameters are within the limits).

Further it's stated that the samples of Ground Water collected by TNPCB from
borewell and Open wells located in and around the premises on 16.05.2023 and
29.05.2024 reveals that the parameters such as TDS are higher. The high TDS
reported in these wells cannot be attributed to our Industry as TNPCB have been
regularly taking samples of our Treated Effluent water in the outlet of ETP and in
the Green belt area and the results thereof which are all shown in Annexure
No.-10 shows the TDS parameters below the prescribed standards of 2100 mg/l.
Further the higher parameters of TDS found in samples taken from outside Bore
wells and Open wells are due to dumping of Pesticide waste, Fertilizer waste,
Pharmaceutical waste and expired medicine and expired pesticide and
Panchayat liquid and Solid sewage waste in to the Peeniyaru jungle stream. The
entire liquid waste from the many residential areas of the Pappiredipatty taluk
passes only into Peeniyaru Stream. (Enclosed photos, Videos and news article
Annexure No.-11). Further before/upstream of the respondent industry, 5 to 6
Red Category Chemical Industries are all located along the Peeniyaru river
generating solid chemical waste which all account for the higher parameters of
TDS. Moreover, our industry uses only agriculture produce as Raw materials,
Tapioca and Corn and manufactures food products such as Starch and Sago.
The waste water generated in the process contains only Biodegradable organic
substances. While we do not discharge our treated waste water outside our
premises and our treated waste water having less than 2100 mg/l of TDS, further
it was observed during inspection by TNPCB on 26.09.2024 and on 08.10.2024
that no water was present in the Piezometric wells to monitor the quality of the
water” . From the fact that there was no sufficient water in the Piezometric wells
to draw samples amply proves that the Seema Karuvelam trees in the surface

absorbed the entire 35KLD per Hectare per day leaving no water to percolate

into the piezometric wells. This apart, due to this reason, there-

For Varalakshmi S(chg_

(W

Managing Director
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possibilities of the treated waste water to flow to a distant place/wells situated
500 to 1000 meter away from our green belt area and get contaminated. Hence
the reason for the outside wells having higher TDS is not attributable to
discharging of our treated waste water with TDS not more than 2100 mg/l
outside our premises which was also confirmed by the Committee headed by the
DRO. Hence, the observation in the status report is not justifiable and we are not
responsible for the high TDS in wells outside our premises. Whatever TDS
around 2000 mg/l originate from raw water and also within the permitted level.
Photos are enclosed Annexure No.-12 as evidence to show that the cattle drink
water from the ETP Aerator tanks (Partially treated waste water) and Green belt
area (Fully treated waste water). This proves that our waste water is Organic. As
per science, while passing the water through soil, the TDS content will reduce
based on travel distance.

Thus, our industry whose wastewater is completely biodegradable is in no way
responsible for the TDS & Chloride parameters in the Ground Water in the area

as alleged in the status report.

8. TNPCB Directions No.8:
The unit shall stop discharging treated / untreated trade effluent
through the outfall located near ETP area into the Penniaar canal
immediately and shall ensure that there is no access for the treated /
untreated trade effluent to nearby water bodies, outside the premises
either directly and indirectly. The action taken in this regard shall be

reported to the Board within a week’s time.-

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024

During inspection of the Board’s committee on 27.12.2022, an outfall was noticed
near ETP area and the sample of water was collected for analysis. The ROA of
the water sample revealed that the parameters such as BOD an OD

exceeded the inland surface water standards prescribed by the Board/
Foe varalakshri Sta

(VANBAL

Managing Director
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However, during joint inspection of the said outfall on 08.06.2023by the AE,
TNPCB along with the AE, PWD, WRD, the pipe (outfall) was found removed.

During inspection of the unit on 26.09.2024 & 08.10.2024, the same was

ensured and found that there was no outfall observed in the said location.

Present status reported by the Appellant

The District Revenue Officer reported to The Honorable District Collector in
Letter No.55.5. stevor 0013/2022 &.mrr.1om.&. surflwibpmrsir 23.01.2023 based on 12
Departments joint inspection of our factory with farmers and with reference to the
complaint by P.Suresh stated (gpieflsst  Gumrg) Gomas e
@sQsrfpsrwRsaiey  BGGHS! sTeitaflp Qaprfibsifla) B ®L0

QaueflGubHpriLiGeuglevens sTer sevorLPlwliLir (hlerergi ).

The pipe line found was for Stream / Rain water discharge only of the over flow

of the rain water harvesting pond. Now it is removed.

9. TNPCB Directions No.9:
The unit shall dewater the stagnation of water in the pit provided for the
proposed anaerobic reactors immediately and shall maintain the sludge

drying beds properly and shall report to the Board within a week’s time.

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024
“During inspection on 26.09.2024 & 08.10.2024, there was stagnation of water

noticed in the huge earthern pit provided for the proposed anaerobic
reactors.
Also, it was noticed that the stagnated water in the earthen pit is having TDS

1510 ppm (using portable meter). Also, the samples were collected from-t

and sent for Analysis.

(V.
Managing Dircctor
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RoA of the samples collected in the proposed anaerobic pits on 31.08.2023 and
20.02.2024 is enclosed vide Annexure Il

The RoA of the samples collected from the above pit on 31.08.2023 and
20.02.2024 reveals that the TDS levels —were 2288 mg/lit & 844 mgl/lit
respectively, which indicates that there is a chance of mixing of effluent in the
above pit.

Furthermore, the sludge removed from the sludge drying beds were
disposed adjacent to the ETP area on open land in a haphazard manner.

(photocopy enclosed).”

Present status reported by the Appellant

The spring water available in the pit (10 Metre depth) of the proposed anaerobic
reactors regularly was dewatered. Further the deviation shown on the samples
drawn on 31.08.2023 is only 2288 mg/l which is little higher than the permitted
level of 2100 mg/l and the result of samples taken on later date that is
20.02.2024 is 844 mgl/l far below the prescribed level. This indicated that there is
no mixing of effluent in the pits. The water from the pit having been dewatered,
the issue reported does not persist. The 5 Nos. of sludge drying beds are also
being properly maintained and the biological sludge in the adjacent area of the
ETP has since been cleared and planted with Native trees which was verified by
the AEE, TNPCB Dharmapuri during inspection on 26.11.2024. Photos of
Anaerobic pits and ETP adjacent area enclosed in Annexure No.-13

10. TNPCB Directions No.10:
The unit shall check the stability of the ETP, by engaging reputed
institution like Anna University, Chennai / lIT Madras and furnish the

report to the TNPCB within a month’s time

Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024
The unit has furnished the report on “Assessment of the structural condition-and

strength of structure of various treatment units” except Anaerob
£0¢ Yaralakshm) Stareh

Managing irector
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carried out by the Department of Civil Engineering, Government College of
Engineering, Salem.

Complied

Present status reported by the Appellant:
Complied

11. TNPCB Directions No.11:
The unit shall install / maintain Electro Magnetic Flow Meter with
computer recoding arrangement at the inlet and outlet of the ETP

within a month’s time and shall furnish monthly report to the Board

Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024
During inspection on 26.09.2024& 08.10.2024, it was observed that the unit has

provided two Electromagnetic flow meters at the UASBR inlet and one at the

MBR outlet with computer recording arrangement.

The unit has not maintained any logbook so far to ensure the continuous
operation of ETP.The unit in its letter dated 01.01.2024 and 25.04.2024, has
furnished flow readings for the period from October to December 2023 and

January to March 2024 respectively in editable form only.

Present status reported by the Appellant:

EMFM installed both in inlet and outlet of ETP. Reports of EMFMs reading at the
inlet and outlet of the ETP till October 2024 were submitted to TNPCB,
Dharmapuri. It is available for verification. Log book is being maintained and
inspected by the officials during inspection. The readings are being sent by Mail
to DEE, Dharmapuri.

I i

12. TNPCB Directions No.12:
F 3¢ Varalakshmi

(V.
Managing Director
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In order to ensure the compliance of the above directions 1 to 11, the
unit shall furnish a Bank Guarantee for Rs.50 Lakhs valid for one year
to the TNPCB (Format enclosed)-

Status of compliances as on 08.10.2024 filed by the respondent on

05.11.2024

The unit has not furnished bank guarantee of Rs. 50 Lakhs as directed. Instead,
it has requested to waive off the Bank Guarantee for Rs. 50 Lakhs, since the
unit has invested 420 lakhs in setting up of secondary treatment plant.
However, the unit in its letter dated 25.04.2024 has changed its stand and stated
that “The MBR Plant is not in the ETP & it is an experimental plant for re-

use of wastewater in our industry for which it is not included in the ETP”

Present status reported by the Appellant:

As explained above, the ETP is well revamped and meeting the prescribed
discharge standards which has also been confirmed by the various ROA reports
of TNPCB of samples collected almost every month for the past two years.
Already mentioned in the Annexure No.-10 And also about 50% of the seema
karuvelam trees removal is over and the balance we will continue removal and
replanting activity in a phased manner. Thippi yard roof construction, obtaining
Stability report, obtaining Anna University Adequacy report and other
improvement directions such as Storm water drains, flowmeter recordings have
been completed.

So, we are requesting for waiver of furnishing the Bank Guarantee for Rs.50
lakhs which would cast financial burden on us since BG can be obtained from
Bank only against 100% margin money from working capital.

With regard to the MBR Plant, we are continuing certain modifications on
experimental basis for reaching the water quality upto food product process

water standards. After investing several crores of rupees into the MBR unit, the

work progress will not be halted for any reason. A

LA )
Managing Director
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So, we request the Honourable NGT that this condition of furnishing Bank

Guarantee of Rs.50 lakhs may be caused to be waived.

13. TNPCB Directions No.13:
The unit shall ensure the compliance of all the above said conditions
and furnish the compliance report to the Board so as to examine the
issue of renewal of consent to the unit
Status of compliances as on 08.10.2024 filed by the respondent on
05.11.2024
e Complied with the direction in Serial No-8,10

e Partially Complied directions in Serial No -3
e Not Complied Directions in Serial No. - 1,2,5,6,7,9,11,12.

Present status reported by the Appellant:

As discussed above, other than Point No. 2 and 12, all other directions have
been complied with and the evidences are enclosed. For Point No.2, we
undertake to comply with the directions of removal of seemai karuvelam trees
and replanting with native trees in a phased manner since this cannot be
implemented overnight without affecting the production. Regarding point No. 12,
as we have complied with all other directions, we are requesting for waiver from

furnishing Bank Guarantee of Rs. 50 Lakhs.

In this context we wish to further submit that the online renewal applications were
returned initially on 18.10.2021 during Covid period with 2 directions. Then as
many as 50 directions were issued for compliances on subsequent returns. Now
the latest application has been returned on 16.10.2024 after 6 months from the
date of application with just 6 Scrutiny directions for compliances which are in the
nature of improvement compliance/directions only. This goes to prove that we

have complied with the direction issued by the TNPCB with regard to the rest of

them. /
; For Varalakshmi Starch [

ar
PR

(V. ANBA¥AGAN)
Managing Director
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The respondent submits before the Honorable NGT that there are TWO other
large scale industries in the same field with bigger capacity than our industry. Our
sales turnover is about Rs.100 Crore per annum, but the other two industries

have Rs.300-600 Crore turnover engaged in the Starch and Sago Products.

One is located in the District of Namakkal namely Shri Varalakshmi Sago Foods
(P) Limited with waste water output of 540 m3 / day, located in an overexploited
area and TNPCB even after G.0.142/2014 of PWD regulating exploitation of
groundwater allowed expansion of this factory by issuing Consent for
establishment and for operation multiple times without NOC ffom PWD ground
water authority. Annexure No.-14. The other factory in Erode District namely
SPAC Tapioca Products with waste water output of 840 m3 / day. These two
factories also are surrounded by water bodies but TNPCB has prescribed onland
discharge standards for their treated waste water. This is the case with several
other around 400 hundreds smaller units in the same field in Salem, Namakkal,
Erode District. Our industry alone has been singled out and the cost of

compliances of stringent measures imposed by the respondent escalates the

capital investment and cost of such standard treatment all increase the product
cost by about Rs.500/- per metric ton of our finished product resulting which
disables our 100% capacity utilization resulting in failure in the market and there
is no level playing ground for our industry. TNPCB in their affidavits and reports
in Honorable National Green Tribunal are comparing only small level sago and
starch manufactures in the Dharmapuri District only. So my humble request is
that the TNPCB has to compare with our equal capacity similar industry in the
whole TNPCB jurisdiction. Our humble request with Honorable National Green
Tribunal, Southern Zone is that any directions about waste water treatment and
discharge standard should be common and uniform for all Sago, Starch industry

in whole Tamilnadu for matching the cost of product uniformly.

In a four-member committee report comprising of Environment, Urban /}

Development, Industries Department and TNPCB released by Govt of Tamilnadu

Managing Director
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to the Hon’ble NGT, in the year 2018, titled as Action Plant for Rejuvenation of 1)
River Thirumanimutharu, Salem to Papparapatti Stretch and 2) River Vasista
Manivilundhan to Thiyaganur Stretch for the two scheduled rivers contaminated
due to the Sago and Starch industries. Enclosed two river report Annexure No.-
15. But the TNPCB is targeting only our industry which is not in both the above
river side. Also, The TNPCB and the District Level Committee has confirmed that
our industry does not discharge waste or treated waste water in the jungle

stream also.

Our humble request to the Hon’ble NGT is that any condition/standards for
treated; effluent and general conditions/ special conditions/ additional conditions
all should be' uniform for all the Sago and Starch industries coming under
TNPCB, Tamil Nadu Jurisdictions without any discrimination especially for starch,
sago and its downstream product manufacturing industries to match the cost of

product uniformly through Government regulations.

On S.no.1 directions of TNPCB, it has been proved that as per TNPCB’s RoA
reports upto November 2024 that the treated waste water all are within the
standards. And with regard to S.No.8, the TNPCB and 12 Departments including
TNPCB joint report and the DRO Dharmapuri also confirmed that no waste

water and Treated water is discharged outside our factory premises.

Therefore, it is humbly prayed that this Hon’ble National Green Tribunal may be
pleased to pass such further order or other orders so as to cause revocation of
the closure order by TNPCB (Proceeding No.: TNPCB/T2/F.025102 / DMP/
Closure / Water/2022, dt:08.11.2022) issued on 08.11.2022 by the TNPCB and

render justice.

Our last CTO renewal application resubmitted in the OCMMS portal on
25.04.2024, the DEE Dharmapuri, TNPCB has returned the applicmter 5

-

For Varalgkshmi smcny}sm b (P) Ltd

Managing Director
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months 21 days (16.10.2024) with 6 directions for compliance which are

improvement directions only.

It is further prayed that this Hon’ble National Green Tribunal may also be pleased

to issue directions to the TNPCB to renew our Consent order forthwith.

/ N
3 Varalakshmi Starch Ingustrie () Ltd

- ANBALA )
Managing Director
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ADVANCED ENVIRONMENTAL LABORATORY,

21BN O 1CH

TAMILNADU POLLUTION CONTROL BOARD,

e, VAN 00 et

RN |

SALEM - 636 004.

ROA No. 651 /TNPCB/AEL — SL.M/2024— 25, Dated: 21.10.2024

) The District Environmental Engineer,
Naie and adaress of. Tie sendet Tamilnadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 08.10.2024 at 05:10 PM and 05:35 PM
3. | Date and time of receipt at Lab. 09.10.2024 at 10:10 AM
3 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.
5. ) 1 No. of Trade effluent Sample &
Nature and Number of samples L Ne, 6f Pond water sample
6. | Date of Analysis 09.10.2024 - 21.10.2024
DEE Code Lab Whether Untreated/
No. Code Point of Collection Treated
No.
DEEDMP- 1973 : r
240180 Outlet in green belt
DEEDMP- 1974 . ' -
240181 Pond water (inside the premises)
TEST REPORT
Test sample code Nos.
1.
]SVO. Parameters Unit DEEDMP- DEEDMP- Test Method
240180/1973 | 240181/1974
1. | pH at 25°C Number 7.99 7.49 APHA 23" Edn 2017 (4500 H+)
2. | 1ol uspended Solids | g1 16 8 APHA 23" Edn 2017 (2540 -D)
3, ;Ol‘aglo?gso'ved Sehds | e 1950 720 APHA 23" Edn.2017 (2540 C)
4. | Chloride as ClI mg/Il 860 300 APHA 23" Edn.2017 (4500 CI B)
Ard
5. | Sulphates as SO, mg/| 31 <5 gPHA T R O
t 2.7°
= ?3?) RS s mg/| 4.0 3.6 IS 3025 (Part-44)
7. | COD mg/I 60 40 APHA 23" Edn 2017 (5220 B)
Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
8. /1 1.12 2.
NH;-N e s NH;C) _
rd
9. | Total Kjeldahl Nitrogen | mg/I 4.48 5.04 g)PHA 2 Rl ARl e
Nitrate Nitrogen as APHA 23" Edn 2017 (4500 NO;3-
10. | = mg/| 0.789 0.978 B)

Page No.l of 2
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D
Test sample code Nos.
SI.
Parameter Unit Test Method
No. arameters ni DEEDMP- DEEDMP- est Metho
24018071973 | 240181/1974
11 | Total Hardnessas | . 850 550 APHA 23" Edn. 2017 (2340 C)
CaCO;
12 | Calcium as Ca mg/l 140 80 APHA 23™ Edn. 2017 (3500 B)
13 | Magnesium as Mg | mg/l 122 85 APHA 23 Edn. 2017 (2340 C)
P A kalinity a5 mg/l 80 80 APHA 23" Edn. 2017 (2320 B)
CaCOs )
APHA 23 Edn. 2017 (4500 CN
15 | Cyanide mg/| <0.008 <0.008 | p 3 (
Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

Environmental Scientist

- End of Test Report —

Authorized Signatory

—1 R
;-r N L \\ﬁ \ﬁ»— at

Assistant

Director (Lab),

AEL, TNPCB, Salem.

Page
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD.
SALEM - 636 004.

ROA No. 651 /TNPCB/AEL — SLM/2024— 25, Dated: 21.10.2024

The District Environmental Engineer,

Name and address of the sender Tamilnadu Pollution Control Board, Dharmapuri.

2. | Date and time of collection 08.10.2024 at 06:30 PM and 06:40 PM

3. | Date and time of receipt at Lab. 09.10.2024 at 10:10 AM

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

Condition of seal, fastening and
Container

1 No. of Pit water Sample &

5. ,
Nature and Number of samples I No. of Trade effluent sample

6. | Date of Analysis 09.10.2024 - 21.10.2024

DEE Code Lab Whether Untreated/ 1
No. Code Point of Collection Treated
No.
DEEDMP- 1975 UASBR Tank Pit-8 N
240182 (proposed anaerobic reactor unused pit)
DEEDMP- 1976 . B
240183 Collection Tank
TEST REPORT
_ Test sample code Nos.
;l(')_ Parameters Unit DEEDMP- | DEEDMP- Test Method
240182/1975 | 240183/1976
. | pH at25°C Number 7.36 3.83 APHA 23" Edn 2017 (4500 H+)
2, Lo%lﬁgsfeﬁdf&fg“ds mg/l 4 3468 | APHA 23 Edn 2017 (2540 -D)
9, Ttoltzlo?cissowed Solids | o 970 5016 | APHA 23 Edn.2017 (2540 C)
a
4. | Chloride as ClI mg/Il 400 950 APHA 23™ Edn.2017 (4500 CI B)
APHA 23" Edn.2017 (4500 SO4-
5. | Sulphates as SOy mg/I 32 187 E)
g [BODLal272C for 3 mg/l 9.6 18800 | IS 3025 (Part-44)
days)
7. | COD mg/I 40 30000 APHA 23 Edn 2017 (5220 B)
rd
Ammonical Nitrogen as g APHA 23" Edn. 2017 (4500 -
. 4
8. NH-N mg/l 4.48 1 NH;C)
APHA 23" Edn. 2017 (4500 -N,;
9. | Total Kjeldahl Nitrogen | mg/I 11.2 30.80 B) ( -
itr i APHA 23" Edn 2017 (4500 NO;-
10, E’é‘ate R s mg/l 1.551 6399 | n 2017 ’
3

Page No.l of 2
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D
Test sample code Nos.
Sl .
No. Parameters Unit DEEDMP- DEEDMP- Test Method
240182/1975 | 240183/1976 ]
|1 | Total Hardnessas ) 0] 750 1550 | APHA 23 Edn. 2017 (2340 C)
CaCO; Ly = i e e
12 | Calcium as Ca mg/l 180 120 APHA 23" Edn. 2017 (3500 B)
13 | Magnesium as Mg mg/l 73 304 APHA 23" Edn. 2017 (2340 C)
Alkalinity as : d 5
14 CaCO; mg/l 60 Nil APHA ‘23 Edn. 2017 (2320 B)
2 APHA 23 Edn. 2017 (4500 CN
L 15 | Cyanide mg/l <0.008 <0.008 | . (

Note: <= Indicates Less than Minimum Detectable Limit.

Checked by

Environmental Scientist

- End of Test Report —

Authorized Signatory

mw..,w{ﬁ;al]&/
£ AT R
‘ Assistant Director (Lab),
AEL, TNPCB, Salem.
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TAWIL NADU POLLUTION GONTROL BOARD :
e ADVANGED ENVIRONMENTAL LABORATORY / ﬁ\
S 2 No. 76, MOUNT SALAI, GUINDY, ; DBS
g ; CHENNAI <32, T % CERT
TEST REPORT abet 180 4801 - 4018

ULR - T6100972200000820F )
ROA No.December-2016 - December-2018/2022 - 2023/ Dated:02.01.2023.

= (i BEa Trhe Adidltlonal Chief Envaronmental Engmeer
T s ooy : _Tamz[ Nadu Pollutlon Control Board, -Guindy, Chennai-32.

R e S RO O SR ; : BNumbers of+ | Sample quantity Sealed and fastened in
Nature.and fumber of samples © | Complaint Samples 2.5 L 2.5 L polythene container

| 27.12.2022 12.50 PMto|Date & ime of _|28.12.2022 at 10.30 AM
Date and time of samiple-collection sl 1.30 PM - |sample receipt at
thellab _
1 'ETF’ aeratxon Tank outlet i Pamally Treated

Point of Collection | 2 |Rainwater harvesting pona /-

5 |ETP - Clarifier / Partially Treated

e e e Analysis e
,f\nalys@ Starting date v T ‘28;12.2022' t Compl'é.ﬁpn i 02.01.2028

{ DEE CodeNo. | | DMP04 | DMP-05 | DMP-06

Sl LabCodeNo. | unit | Test Method:
| i Dec-2016 | Dec-2017 | Dec-2018

Parameters

1 pH@2sc Number | 780 7.23 7.60  |APHA 231d Edn 2017, 4500 W B

2 |Total Suspended solids @ 108°¢ - | mal. | 384 34 564 |APHA231d Edn 2017, 2540 D

3 |Total Dissolved Solids @ 160°C comglk — 746 C e % IAPHA 23rd Edri 2017, 2540-C

L

4 |Fixed Dissolved Solids @550°C g/l 3556 e 3016  |APHA 23td Edn 2017-2540 €

5 |Chloride as: Gl Mg/l 3’30 190 350  |APHA 23rd Edn 2017, 4500-CI B

| & |Sulprate as 50O, 1 mgll o i el ) APHA 23td Edn/2017 4500-S0,%- E

17 |BoD (3 dgys@:wc)' moll | 360 9 352  |153025 (Part - 44) 11993, Reaff: 2009

 '_8 coD mgll 936 392 : 824 13025 (Part - 58), Reaff- 2006

1 @ [Total Kjeldahl Nitrogen | omgl | 185.99 16.8 315'0;5'6 APHA 231d Edn 2017, 4500~ N- B

Sl iy ! i i % ! AEL-CHN/SOP/W28
10" |Percent Sodium : o 23 67 24 Issue No.01/Date:14.07.2014

Note: < BDL indicates Less tht minimurn detestable it
The Test results relate only to the items tested as received:
- Sulphate could not ascertained due to ih'te'r‘féren{;e:

T
-t




St
No.

N

0.

k).

[0,

Amerwe -5

ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,
§ALEM = 636 004. o

L7

-

ROA No. 592/TNPCB/AEL - SLM/2023- 24, Dated. 20.1i.2023

Name and address of the sender

The District Environmental Engineer,

Tamilnadu Pollution Control Board, Dharmapuri,

Date and time of collection

13.10.2023 at 12:45 PM and 12:50 PM

| Date and time of receipt at Lab.

13.10.2023 at 06:45 PM

Condition of seal, fastening and
| Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

Nature and Number of samples

2 Nos. of Trade effluent Samples.

“Date of Analysis 16.10.2023 - 20.11.2023
{um DEE Code | Lab Code Point of Collecti Whether Untreated/
L. NB, : No. SRR SR Treated
iT BLAR2I/I3-T0 | 2304 Clarifier Inlet !
! BLA225/13-10 2305 Clarifier Outlet -
TEST REPORT
I Test sample code Nos. N
Pi”'i“"ct(‘rs UI]“ 2304/BLA/ !' 2305/BLA/ Test Meth()d
g o Lo L 224113-10 : 225/13-10 e
pllat 25°C Number | 7.94 7.86 APHA 23 Edn 2017 (4500 H+)
h (‘)"“;‘,'(;““f"(’“l‘l;'sfz notidsat 1o - 96 48 | APHA 23" Edn 2017 (2540 -D)
"’;’(‘){‘,‘( Dimwlved Botgeal. | - pap 2404 2936 | APHA 23" Edn.2017 (2540 C)
Chloride as C1 mg/! ;i 1020 APHA 23" Edn.2017 (4500 CI B)
Sulphiates as SO, mg/| 73 83 APHA 23" Edn.2017 (4500 SO4.-F)
- . . daltfl S TR T
BOD (at 277C tor 3 days) mgy/| 72 24 1S 3025 (Part-44)
COD mg/I 160 88 APHA 23" Edn 2017 (5220 B)
Ammonical Nittogenas | , APHA 23 Edn. 2017 (4500 -
o mg/| 1.68 1.68 NH,C) J
[l - APHA 237 Edn. 2017 (4500 N |
Total Kjeldahl Nitrogen mg/l 3.92 3.36 B) S
Total Tardness as CaCOy mg/l 700 1150 APHA 23" Edn. 2017 (2340 C) ]i

Page No.1 of 2
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“ 1 < ’

ol : - Test sample code Nos:
Sl' Doy e AR 3 ' Y
No. Parameters Unit ST04BLA/ | 2305/BLA/ Test Method
L » 224/13-10 225/13-10 Do
11 | Calcium as Ca mg/! 100 100 APHA 23 Edn. 2017 (3500 B)
12 | Magnesium as Mg mg/| 219 219 APHA 23™ Edn. 2017 (2340 C) J
13 | Alkalinity as CaCOs3 mg/l 852 672 APHA 23 Edn. 2017 (2320 B)
14 | Nitrate Nitrogen as NO3 mg/l 0.205 0.227 APHA 23" Edn. 2017 (4500 NO3-B)
L,IS | Cyanide mg/! <0.008 <0.008 APHA 23" Edn. 2017 (4500 CN E)
Note: < = Indicates Less than Minimum Detectable Limit.
(hecked by Authorized Signatory
b ;.v»@&(
M );(\\\\Q/‘
Environmental Scientist Chief Scientific Officer (a/c),
AEL, TNPCB, Salem.
- End of Test Report —

i1
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD

SALEM - 636 004.

ROA No. 644 /TNPCB/AEL — SLM/2024- 25, Dated: 21.10.2024

1. : The District Environmental Engineer,
Nt gl el g o e e Tamilnadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 26.09.2024 at 12:20 PM and 12:30 PM
3. | Date and time of receipt at Lab. 26.09.2024 at 05:30 PM
4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.
6. | Date of Analysis 26.09.2024 - 21.10.2024
DEE Code Lab Whether Untreated/
No. Code Point of Collection Treated
No.
DEEDMP- 1855 -
240171 MBR Outlet
DEEDMP- 1856 ' -
240172 Outlet of green belt
TEST REPORT
Test sample code Nos.
IS\J];) Parameters Unit DEEDMP- | DEEDMP- Test Method
240171/1855 | 240172/1856
I. | pH at 25°C Number 8.07 8.16 APHA 23" Edn 2017 (4500 H+)
2. | Toluspended oo | ma 4 4 APHA 23 Edn 2017 (2540 -D)
3, ;01‘38109(':550'“‘1 Solids | o) 1940 1900 | APHA 23% Edn.2017 (2540 C)
4. | Chloride as ClI mg/l 630 650 APHA 23" Edn.2017 (4500 CI B)
rd
5. | Sulphates as SO gl 31 ”5 /g)PHA 23" Edn.2017 (4500 SO4-
6. 5‘53(‘“ 47°C for 3 mg/l 4.6 4.0 IS 3025 (Part-44)
7. | COD mg/| 60 40 APHA 23" Edn 2017 (5220 B)
Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
8. | 3,92 .
e 3 mg/ 9 1.68 NH;C)
rd
9. | Total Kjeldahl Nitrogen | mg/I 6.72 3.92 Q)PHA £ i, AP, Bl
Nitrate Nitrogen as APHA 23" Edn 2017 (4500 NO;-
10. I 7351 .054
NO; mg/ 6.05 B)
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Test sample code Nos.
Sl ; .
No. Parameters Unit DEEDMP- | DEEDMP- Test Method
240171/1855 | 240172/1856
1 g‘;‘élo?a"d“ess as | mgl 500 500 APHA 23" Edn. 2017 (2340 C)
12 | Calcium as Ca mg/l 20 60 APHA 23 Edn. 2017 (3500 B)
13 | Magnesium as Mg mg/l 109 85 APHA 23" Edn. 2017 (2340 C)
Alkalinity as rd
14 CaCOs mg/l 48 44 APHA 23™ Edn. 2017 (2320 B)
7d
15 | Cyanide mg/I <0.008 <0.008 g)p HA 23" Tdn, 2017 {ASDEFCIN
Note:

< = [ndicates Less than Minimum Detectable Limit.

Checked by

/%?ﬁw

Environmental Scientist

- End of Test Report —

Authorized Signatory

P M")»
s ;\\lﬁ\
Assistant Director (Lab),
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,

IO T

TAMILNADU POLLUTION CONTROL BOARD,

= SALEM - 636 004.
N ]

ROA No. 651 /TNPCB/AEL — SLM/2024— 25, Dated: 21.10.2024

o | s sddresa e s A udes The District Environmental Engineer,
4 Tamilnadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 08.10.2024 at 05:10 PM and 05:35 PM
3. | Date and time of receipt at Lab. 09.10.2024 at 10:10 AM
4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 50 o Toads affluent Smyiple &
1 No. of Pond water sample
6. | Date of Analysis 09.10.2024 - 21.10.2024
DEE Code Lab Whether Untreated/
No. Code Point of Collection Treated
No.
DEEDMP- 1973 ; )
240180 Outlet in green belt
DEEDMP- 1974 oy . a
240181 Pond water (inside the premises)
TEST REPORT
Test sample code Nos.
SL .
No. Parameters Unit DEEDMP- DEEDMP- Test Method
240180/1973 | 240181/1974
I. | pH at 25°C Number 7.99 7.49 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids rd
2. at 103°C - at 105°C mg/I 16 8 APHA 23" Edn 2017 (2540 -D)
3, ;Ol‘aglolfc‘sso'ved Solids | o 1950 720 APHA 23 Edn.2017 (2540 C)
4. | Chloride as ClI mg/l 860 300 APHA 23" Edn.2017 (4500 CI B)
Ard
5. | Sulphates as SO, - 31 <5 Q)PHA 237 Edn.2017 (4500 SO4-
BOD (at 27°C for 3
6. days) mg/Il 4.0 3.6 IS 3025 (Part-44)
7. | COD mg/I 60 40 APHA 23" Edn 2017 (5220 B)
Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
8. mg/Il 1.12 2.80
NH;-N 2 NH;C) |
rd 3 -
9. | Total Kjeldahl Nitrogen | mg/I 4.48 5.04 g)PHA 25" B 2017 (4500 N
. oo ~rd
10. Yrjg;ate Nitrogen as mgl] 0.789 0.978 g;’HA 23" Edn 2017 (4500 NOs-

Page No.l of 2




Y

& D
Test sample code Nos.
i Parameters Unit Test Method
e
No. DEEDMP- | DEEDMP- stvierho
240180/1973 | 240181/1974
11 | Total Hardnessas | 0 850 550 APHA 23" Edn. 2017 (2340 C)
CaCO;
12 | Calcium as Ca mg/| 140 80 APHA 23" Edn. 2017 (3500 B)
13 | Magnesium as Mg mg/I 122 85 APHA 23" Edn. 2017 (2340 C)
Alkalinity as rd
| ;
14 CaCOs mg/ 80 80 APHA 23™ Edn. 2017 (2320 B)
APHA 23 Edn. 2017 (4500 CN
15 | Cyanide mg/l <0.008 <0.008 ) 1 (
Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

pRv

Environmental Scientist

- End of Test Report —

Authorized Signatory

1

Assistant Director (Lab),
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,

SALEM — 636 004.

TAMILNADU POLLUTION CONTROL BOARD

ROA No. 802 /TNPCB/AEL — SLM/2024— 25, Dated: 06.12.2024

1. | Name and address of the sender

The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Dharmapuri.

2. | Date and time of collection

26.11.2024 at 04:05 PM and 04:10 PM

3. | Date and time of receipt at Lab.

27.11.2024 at 12:10 PM

Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos,

5. | Nature and Number of samples

2 Nos. of Trade effluent Samples.

6. | Date of Analysis

27.11.2024 - 06.12.2024

DEE Code Lab Code . . Whether Untreated/
Point of Collection
No. No. Treated
DEEDMP- i
240214 2375 Clarifier Outlet -
DEEDMP- :
240215 2376 Outlet in greenbelt -
TEST REPORT
Test sample code Nos.
;I' Parameters Unit | DEEDMP- | DEEDMP- Test Method
9 240214/ 240215/
2375 2376
I. | pH at25°C Number 7.70 7.60 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids at rd )

2. 103°C — at 105°C mg/| 48 28 APHA 23" Edn 2017 (2540 -D)
3, ]Tg(;?,'CD‘SS"'Ved Selicsat o 2168 2088 | APHA 239 Edn.2017 (2540 C)
4. | Chloride as ClI mg/l 450 550 APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as SO4 mg/l 14 10 APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 24 20 IS 3025 (Part-44)
7. | COD mg/l 196 152 APHA 23" Edn 2017 (5220 B)
8. {32}3"}3“‘“' Nitrogenas | 01 1.12 112 | APHA 23" Edn. 2017 (4500 -NH;C)
9. | Total Kjeldahl Nitrogen mg/| 4.48 2.80 APHA 23" Edn. 2017 (4500 -Ngy, B)
10. | Nitrate Nitrogen as NO; mg/I 38.108 3.568 APHA 23" Edn. 2017 (4500 NOs-B)
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2.

Test sample code Nos.

1.

130- Parameters Unit DEEDMP- | DEEDMP- Test Method

240214/ 240215/

2378 2376

11 | Total Hardness as CaCOs mg/l 610 600 APHA 23" Edn. 2017 (2340 C)
12 | Calcium as Ca mg/l 128 136 APHA 23" Edn.2017 (3500 Ca B)
13 | Magnesium as Mg mg/l 70 63 APHA 23" Edn. 2017 (3500 Mg)
14 | Alkalinity as CaCOs mg/| 132 44 APHA 23" Edn. 2017 (2320 B)
15 | Cyanide as CN mg/l <0.008 <0.008 APHA 23" Edn.2017 (4500-CNE)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

e

Environmental scientist

- End of Test Report —

Authorized Signatory

Y

Assistant Director (Lab),
AEL, TNPCB, Salem.
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S7

ADVANCED ENVIRONMENTAL LABORATORY,

X TAMILNADU POLLUTION CONTROL BOARD,

R\ |/

SALEM — 636 004.

ROA No. 802 /TNPCB/AEL/SLM/2024— 25, Dated: 06.12.2024

1. Name and address of the sender The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri.
2. Date and time of collection 26.11.2024 at 04:15 PM and 04:33 PM
3. Date and time of receipt at Lab. 27.11.2024 at 12:10 PM
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.
6. | Date of Analysis 27.11.2024 - 06.12.2024
DEE Code Lab Code ; ; . Whether Untreated/
Point of Collection
No. No. Treated
DEEDMP- 2377 Piezometric Well - 1 i
240216 (Lat: 11.897428, Long : 78.377275)
DEEDMP- 2378 Piezometric Well - 2
240217 (Lat: 11.898611, Long : 78.378193) ’
TEST REPORT
Test sample code Nos.
= Test Method
. Parameters Unit | DEEDMP- | DEEDMP-
No 240216/ 240217/
2377 2378
1 | Colour Hazen <5 <5 APHA 23" Edn 2017 (2130 B)
2 | Turbidity NTU 1.20 1.24 APHA 23" Edn 2017 (2120 B)
3 | pH at25°C Number ‘ 7.82 8.18 APHA 23" Edn 2017 (4500 H+)
4 | TSS at 103°C - 105°C mg/l 12 12 APHA 23" Edn.2017 (2540 D)
5 ;0;*;‘0'3(':“0'“" Solwds | 1160 1044 | APHA 23" Edn.2017 (2540 C)
6 | Chloride as Cl mg/l - 395 345 APHA 23" Edn.2017 (4500 CI B)
7 | Sulphates as SOy mg/l 48 51 APHA 23" Edn.2017 (4500 SO4-E)
g8 | COD mg/| 72 64 APHA 23™ Edn 2017 (5220 B)
9 | Phenolic Compounds mg/I <0.01 <0.01 APHA 23" Edn. 2017 (5530 C)
10 | Nitrate Nitrogen NO3 mg/l 7.005 5.351 APHA 23" Edn.(4500 - NO;-B)
Total Hardness as rd
I CaCO; mg/l 530 550 APHA 23" Edn.2017 (2340 C)
12 | Calcium as Ca mg/l 108 108 APHA 23" Edn.2017 (3500 Ca B)
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SI.

Test sample code Nos.

No Parameters Unit DEEDMP- | DEEDMP- Test Method
240216/ 240217/
2377 2378
13 | Magnesium as Mg mg/l 63 68 APHA 23" Edn. 2017 (3500 Mg)
14 | Fluoride as F mg/l 0.300 0.161 APHA 23 Edn. 2017 (4500 F-D)
15 | Alkalinity as CaCOs | mg/l 80 64 APHA 23" Edn. 2017 (2320 B)
16 | Iron Total as Fe mg/l <0.05 <0.05 APHA 23" Edn, 2017 (3500 Fe B)
y7 | Lotal Rssidual mg/l <1.0 <1.0 | APHA 23" Edi.2017 4500 CI B
Chlorine
18 | Copper mg/l <0.03 <0.03 APHA 23" Edn. 2017 (3111-B)
19 | Zinc mg/! <0.01 <0.01 | APHA 23" Edn. 2017 (3111-B)

Note: < = Indicates Less than Minimum Detectable Limit.

*** Not Performed.

Checked by

e

Environmental scientist

- End of Test Report —

Authorized Signatory

—
R0 1
R Ob\\l\m M
Assistant Director (Lab),
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

s

SALEM - 636 004,

ROA No. 802 /TNPCB/AEL/SLM/2024— 25, Dated: 06.12.2024

I Name and address of the sender The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri.
2. Date and time of collection 26.11.2024 at 04:25 PM
3. Date and time of receipt at Lab. 27.11.2024 at 12:10 PM
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples I No. of Trade effluent Samples.
6. Date of Analysis 27.11.2024 - 06.12.2024
DEE Code Lab Code Point of Collection Whether Untreated/
No. No. Treated
DEEDMP- 2379 Piezometric Well - 3 i
240218 (Lat : 11.899602, Long : 78.377812)
TEST REPORT
Test sample
Sl Fnsniti Unit code No. Test Method
No A s DEEDMP-
240218/ 2379
I | Colour Hazen <5.0 APHA 23 Edn 2017 (2130 B)
2 | Turbidity NTU <1.0 APHA 23™ Edn 2017 (2120 B)
3 | pH at 25°C Number 7.92 APHA 23" Edn 2017 (4500 H+)
4 | TSS at 103°C - 105°C mg/l 8 APHA 23" Edn.2017 (2540 D)
g | Total Dissalusd Sollds | 1236 APHA 23" Edn.2017 (2540 C)
at 180°C
6 | Chloride as CI mg/l 450 'APHA 23" Edn.2017 (4500 CI B)
7 | Sulphates as SOy mg/I 45 APHA 23 Edn.2017 (4500 SO4-E)
8 | COD mg/l 56 APHA 23" Edn 2017 (5220 B)
9 | Ph.Compounds mg/l <0.01 APHA 23" Edn.2017 (5530C)
10 | Nitrate Nitrogen NO; mg/l 3.924 APHA 23" Edn.(4500 - NO,-B)
Total Hardness as rd
1| ey mg/l 540 APHA 23" Edn.2017 (2340 C)
12 | Calcium as Ca mg/l 124 APHA 23" Edn.2017 (3500 Ca B)




Test sample
;l(; Parameters Unit = 'bpgg;l:;};- Test Method

240218/ 2379
13 | Magnesium as Mg mg/l 56 APHA 23" Edn. 2017 (3500 Mg)
14 | Fluoride as F mg/l 0.483 APHA 23" Edn. 2017 (4500 F-D)
15 | Alkalinity as CaCO; mg/l 72 APHA 23" Edn. 2017 (2320 B)
16 | Iron Total as Fe mg/l <0.05 APHA 23" Edn. 2017 (3500 Fe B)
17 | Total Residual Chlorine mg/l <1.0 APHA 23" Edn. 2017 (4500- CI B)
18 | Copper mg/l <0.03 APHA 23" Edn. 2017 (3111-B)
19 | Zinc mg/l <0.01 APHA 23" Edn. 2017 (3111-B)

Note: < = Indicates Less than Minimum Detectable Limit.
**% Not Performed.

Checked by Authorized Signatory

@%&&W{ g Tﬁd«ﬁ A

Environmental scientist Assistant Diréctor (Lab),
AEL, TNPCB, Salem.

- End of Test Report —
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The process flow diagram for the manufacture of Tapioca Starch and Tapioca

Sago
Fresh Tapioca Tuber
Arrival
Dry Peeling | Removal of dry Sand
(Cleaning) and Mud

'

Hopper Receiver

;

| Wet Washing of .| Wastewater to ETP
Tubers 480 KLD
5
5 :
% Chopping & Rasping
R
B
Decanter Process Water ;
180KLD s é
5 6o
S l f l e
2 Extraction —»| WetPulp |—p| Belt Press [ Dry Fibre
3
= '
bode Starch Milk T .
» Multistage Washing | De-Hydrating |—s| Sago Balls making
200 KLD! L - l,
LR NN - - \q
L] De-Hydrating Posg
I -
Starch Drying & e
Sieving l,
l Sieving
Dry-Process for |, Tapioca Starch l
Modified Starch Packing Tapioca Sago
Packing

Figure 2 Manufacturing Process Flow Diagram of Tapioca starch and sago
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The Process flow diagram for the manufacture of Maize Starch
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b e
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Figure 4 Manufacturing Process Flow Diagram of Maize starch
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TEST WATER BEFORE TASTE
TAMILNADU WATER SUPPLY AND DRAINAGE BOARD
District Level Water Testing Labortaory
TWAD Board, IB Campus, Collectorate - Post, Oddapatty, Dharmapuri - 636 705.
TEST REPORT Ph : 04342 - 231533

TO:

The Executive Engineer,

TWAD BOARD Project Division,
Krishnagiri.

Lr.No.E.1-4 /AEE/LAB/DPI/2022/Dt.8.12,2022
Sir,

Sub : Examination of water sample - Report furnished - reg.
Lr.N0/2022/ E2 dt.6.12.2022

The result of analysis for the water samples sent under reference is enclosed.
Date of Collection: 6.12.2022

Date of Recelpt 6.12.2022

Block : Pappireddipatty Starch Industry.

bitation ;2 Ath atti@location: Ne r K maravel hous de: 11 58 tude:

Habitation :3 A.Pallipa Location;Near pol : IPP itude:11.56.2 6 Lon :78.24
WMMMM 1.57,21.968,Longitude:78.24.23.919
BIS 10500:2012 Aceptable Maximum Result
L.LPHYSICAL EXAMINATIONS Limit Permissible 1 2 3 4
ppearance Clear Clear Ciear Clear

2. Colour (pt.co.scale) 5 15 Colouriess | Colourless | Colourless | Colourless
3. Odour Agreeable | Agreeable None None None None
4. Turbidity NTU 1 5 0.2 0.3 0.2 0.2
5. Total dissolved solids Mg/L 500 2000 844 719 354 788
6. Electrical coductivity micro mho/cm - - 1206 1027 506 1126
1L,CHEMICAL EXAMINATIONS
7. pH 6.5-8.5 6.5-8.5 7.26 7.25 7.62 7.24
8. Alkalinity Ph as CaCOzmgn - “ 0 0 0 0
9. Alkalinity Total as CaCOjs mgn. 200 600 472 . 264 168 356
10. Total Hardness as CaCOj; mn. 200 600 356 344 170 328
11. Calclum as Ca mgn 75 ~ 200 24 12 10 26
12. Magnesium as wg: 30 100 12 10 9 v 12
13. Iron Total as Fe mgn 0.3 1.0 0.00 0.00 0.00 0.00
14. Manganese as Mn ., 0.1 0.3 0.00 0.00 0.00 0.00
15. Free Ammonia as NHj g0n 0.5 0.5 0.00 0.00 0.00 0.00
16. Nitrite as NO, non. - 5 0.00 0.00 0.00 0.00
17. Nitrate as NOj3 o 45 45 25 19 9 31
18. Chioride as Cl mgn 250 1000 90 150 60 120
19 .Fluoride as F mgn 1.0 1.5 2.5 1.0 1.2 0.6
20. Suiphate as SO4mgn 200 400 32 54 17 50
21. Phosphate as POy mon - . 0.00 0.00 0.00 0.00
22 R.C 0.2 1 0.0 0.0 0.0 0.0
23 .Fecal Coliform{100Mi) 0 0 0 0 0 0

Report;2,3,4: The water sample is chemically potable.
Report;1:The water sample is Chemically Nonpotable.F

e

k e

e Bngineer,

'AD Board,

RWS sub division,
Dharmapuri.

Assistan

-t
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TEST WATER BEFORE TASTE
TAMILNADU WATER SUPPLY AND DRAINAGE BOARD
District Level Water Testing Labortaory
TWAD Board, IB Campus, Collectorate - Post, Oddapatty, Dharmapuri - 636 705.
TEST REPORT Ph : 04342 - 231533

TO:

The Executive Engineer,

TWAD BOARD Project Division,
Krishnagiri.

Lr.No.F.1-4 /AEE/LAB/DP1/2022/Dt. 8.12.2022

Sir,
Sub : Examination of water sample - Report furnished - reg.
Lr.No/2022/ E2 dt.6.12.2022

The result of analysis for the water samples sent under reference is enclosed.

Block : Pappireddipatty Starch Industry - Date of Collection: 6.12.2022
Date of Receipt: 6.12. 2022
Habitation :5 H. Pgdhugattn@ngagign Nea; Anganwadi Centre ,IPP Lattitude: 11.87 43 951 1 78.25.02.451
Hablta ion :6 irulapa on;Near mman kovil IPP, Lattitude:11 41. d 2

de:78.38.364

e:11.80.
PP, Lattitude:1 11.644L

abitatio Kottaimedu@Location: Mari amman kovil back side |
Bls 10500:2012 Aceptable Maximum Result

MMS Limit Permissible 5 6 7 8
1. Appearance Clear Clear Clear Clear
2. Colour {(pt.co.scale) 5 15 Colourless | Colourless | Colourless | Colourless
3. Odour - Agreeable Agreeable None None None None
4. Turbidity NTU 1 5 0.3 0.3 0.3 0.2
5, Total dissolved solids Mg/L 500 2000 356 1400 1401 456
6. Electrical coductivity micro mho/cm - - 509 2000 2001 651
I.CHEMICAL EXAMINATIONS ) s '
7. pH 6.5-8.5 6.5-8.5 7.62 7.24 7.35 7.62
8. Alkalinity Ph as CaCOsmgn - - 0 0 0 0
9. Alkalinity Total as CaCOj mg1 200 600 168 356 424 212
10. Total Hardness as CaCOs mgn 200 600 228 540 690 236
11. Calcium as Ca mgn 75 +200 23 22 22 16
12. Magnesium as yon. 30 100 12 13 12 <9
13. Iron Total as Fe mgn. 0.3 1.0 0.00 0.00 0.00 0.00
14. Manganese as Mn .o, 0.1 0.3 0.00 0.00 0.00 0.00
15. Free Ammortia as NHj mgn 0.5 0.5 0.00 0.00 0.00 0.00
16. Nitrite 23 NO2 mgn - B 0.00 0.00 0.00 0.00
17. Nitrate as NO3 mgn. 45 45 8 33 25 11
18. Chioride as Cl mgn. : 250 1000 40 340 360 40
19 .Fluoride as F ngn 1.0 1.5 0.6 . 1.2 1.4 0.6
20. Sulphate as SOy mgn 200 400 57 87 41 14
21. Phosphate as POsman - - 0.00 0.00 0,00 0.00
22 .R.C 0.2 1 0.0 0.0 0.0 0.0
23 .Fecal Coliform(100N) )] 0 0 0 0 0

Report;5.6,8: The water sample is chemically potable.
Report;7:The water sample is Chemically Nonpotable. TH.

RWS sub division,
Dharmapuri.

.
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S ADVANCED ENVIRONMENTAL LABORATORY,

PR BTN

“Note: -Eind of Test Report -

Checked by

-

\',';_\ J A

Dy. Chief Scientific Office
Technical Manager.

i TAMILNADU POLLUTION CONTROL BOARD,
et SALEM 636 004.
Aceredited by NABL - (1sONMLC 17025:2005) ULR-TC-68742100000488 ¥
ULR-TC-68742100000489 F
————————  ROANO.S60/ROA/AEL - SLM/2020 - 2021 Dt30.03.2021
I | Name and address of the sender The District Environmental Engineer
i 7 Tamilnadu Pollution Control Board
i N 7 Dharmapuri -
2. | Date and time of collection 11052021 at01.15PM 10 01.30PM
3. | Date and time of receipt at Lab. 112032021 at 1010 AM EE }
4| Condition of scal, i’astcninéand | scaled/fastened Cond llmnIi;ﬁalya;c?izlal?)\l()f
Container 2.5 lits X 2 Nos
s, | Nature and Number of sampﬁlé: 2 Nos of Trade effluent salnpulwe‘;w_' I
Tpee | Lab | T | Whether
Code Code Point of Collection Untreated/
_____No. _.No. R A o ... S
SSR/04/11.03 2379 ETP Outlet -
T USSR0S/T1.03 | 2380 | "~ ETP Inlet ol SIS
- | TEST REPORT "
el - I]nﬂ77 ) 1_‘03‘{' Sﬂl]'lpll‘, CO[IC = s . -
o ' Nes. Togt Method
No. Paramcters 2379/ 2380/
SSR/04/ | SSR/S/ g
11.03 11.03
01, | pHat25°C T Number | 7.38 403 [APHA 237 Edi.2017 45001
02, | TSSat103°C—at | mg/l 550 [ 392 | APHA 237 Edi.2017-2540-D
105°C
03, | Total Dissolved Solids | mg/l 2044 4128 | APHA 237 Edi.2017 2540 - C
at 180°C
04, | Chloride as CI me/l | 130 | 250 | APHA 23" Edi.2017 4500-C1'B
05, | Sulphates as SOq med T30 [ 2T [ APHA 23 BAiZOI745C0E
06, |BOD (27°Cfor3 | mgl | 75 2500 | 193025 (P44) 1993 Reaffirmed
- |days) N 2009 o oo i
07. | COD mg/! 592 19840 APHA 23 1di.2017 5220

Authorized signatory

(\(!”‘} 3 }\ /:&/}LJ’.?/»’( G 'Z} [;‘{L/)“f/ .w;'
Al I .

Assistant Director’s



TR PPl /
ADVANCLD ENVIRONMENTAL LABORATORY,

el ﬁ“"@ TAMILNADU POLLUTION CONTROL BOARD,
] SALEM - 636 001.
. NP
e Wi 1 . ‘
A\ |74 Accredited by NABL — (ISO/TEC 17025:2017)
s ULR-TC98992100000337 I
ROA NO. 492 /AEL - SL.M/2021 - 2022 Dt.23.11.2021
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board
Dharmapuri :
2. Date and time of collection 13.11.2021 at 04.00 PMi
3. Date and time of receipt at Lab. 13.11.2021 at 07.50 PM
4, Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. . Treated
SSR/08/13.11 1714 ETP Qutlet --
TEST REPORT
SL Unit Test Sample
No. Code No. ;
Jarameters 1714/ , Tost Method
SSR/08/13.11
01. | pH at25°C Number 718 | APHA 23Edi20174500-H |
02. | TSS at 103°C —at mg/l 156 APHA 23" Edi.2017 - 2540 -D
105°C
03. | Total Dissolved Solids | mg/I 1072 APHA 23™ Edi.2017 2540 - C
at 180°C '
04. | Chloride as Cl mg/! 120 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SOy mg/l 28 APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l o APHA 239 Edi.2017 5520 - D
07. | BOD (at27°C for 3 mg/l 66 1S3025 (P44) 1993 Reaflirmed 2009
days)
08. | COD mg/l 368 APHA 23" Edi2017 5220
09. | Cyanide | mg/l <0.05 APHA 237 Edi 2017 4500-CNE

Note: <= Indicates Less than Minimum Detectable Limit.

- End of Test Report -

Checked by Authorized signatory

/ /(—-—_—; /‘ \\.«! y *"_ >
.‘, ‘:" ' x’ }g{ }' LR AN p.f\ s
gni) |

Dy. Chiel Scientific Officer Assistant DIISL(()I (L
Technical Manager. Quality Manager.
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“M‘&WWW' SALEM - 636 004.

57

amamidre ADVANCED ENVIRONMENTAL LABORATORY,
: TAMILNADU POLLUTION CONTROL BOARD,

s ULR-TC98992100000580 I
_Accredited by NABL — (ISO/IEC 17025:2017)

ROA NO.553 /AEL - SLM/2021 ~ 2022 Dt.30.12.2021

1. Name and address of the sender | The District Environmental Engineer
- Tamilnadu Pollution Control Board
o Dharmapuri :
2. | Date and time of collection 09.12.2021 at 12.05 pm . o
3. | Date and time of receipt at Lab. 10.12.2021 at 10.55 am
4. | Condition of seal, fastening and | Scaled/Unfastened Condition in Polythene
| Container carbuoy 2.5 Tits X 1 No.
5. | Nature and Number of samplcs I No. of Trade Effluent Sample.
AU -
| DEE | Lab Whether |
g Code Code Point of Collection Untreated/
| _No. | No. | Treated
SSR/03/09.12 | 1954 ETP Outlet - }

TEST REPORT

.
. W,

Test bamplc -
SL S .| CodeNo. o ,
No. Parameters Unit 1954/ Test Methoc
, SSR/03/09.12
01. | pH at 25°C Number 7.24 APHA 23" Edi 2017 4500 - H
02, | Total %iﬂ}mded mg/l | 148 APHA 23 Edi.2017 - 2540 - D
Solids at 103°C — at
- I()SO(‘ S - R T e praaf
03. | Total Dissolved mg/l 1032 APHA 23" Edi.2017 2540 - C
Solids at 180°C
04. | Chloride as CI “my/l 75 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/l |7 | APHA 237 Edi2017-4500E
06. | Oil & Grease mg/l | 4 APHA 23 Edi.2017 5520 - D
07. |BOD @27°Cfor3 | mgl | 102 1183025 (P44) 1993 Reaffirmed 2009
08. | COD mg/l 496 APHA 23" Edi.2017 5220
09. | Cyanide | mgl | <005 | APHA 23VEdi 2017 4500-CNE ’

N i
Note: < = Indicates Less than Minimum Detectable Limit.

- End of Test Report
Checked by Authorized signatory
A SRR
) ; Aol
o\ o) Mo Zg /mw

Dy. Chief Scmnlmc Officer Assistant Director (Lab)]
Technical Manager. Quality Manager.
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LACTEG) ADVANCED ENVIRONMENTAL LABORATORY,
== TAMILNADSAI;(I)‘:I&;{J;;??OS‘ONTROL BOARD,
A\ | /4
: Accredited by NABL — (ISO/NEC 17025:2017)

ROA NO.564/AEL - SL.M/2021 - 2022 Dt.30.12.2021

1. Name and address of the sender The District Environmental Engineer
.| Tamilnadu Pollution Control Board
) Dharmapuri,
2. Date and time of collection 15.12.2021 at 03.00 PM
3. Date and time of receipt at Lab. 16.12.2021 at 01.00 PM
4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No. ]
3 Nature and Number of samples I Nos. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
DEE/04/15.12 | 2012 ETP Outlet -
REPORT ) “
Test Sample
SL . . Code No. o p
No. Parameters Unit 2012/ I'est Metho
DEE/04/15.12
01. | pH at 25°C Number 7.36 APHA 23" Edi.20174500 - H
02. | Total Suspended Solids at mg/| 884 APHA 23" Edi.2017 - 2540 - D
103°C —at 105°C
03. | Total Dissolved Solids at mg/l 2332 APHA 23" Edi.2017 2540 - C
180°C
04. | Chloride as Cl mg/l 220 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO4 mg/Il 1S APHA 23" Edi.2017 - 4500 &
06. | Oil & Grease mg/l 5 APHA 23" Edi.2017 5520 - D
07. | BOD (at 27°C for 3 days) meg/l 180 [S3025 (P44) 1993 Reaffirmed 2009
08. | COD ' mg/| 752 APHA 23" Edi.2017 5220 |
09. | Cyanide mg/| <0.05 APHA 23 £di.2017 4500-CNE
- |
Note: <= Indicates Less than Minimum Detectable Limit.
- End of Test Report —
Checked b, Veritied by Approved by
e
, 'CM*" s 2
A //// 6\ o) /f» ‘ A;J:!cw
Dy. CthL/SClenllﬁC Officer Chief Scientific Officer Assistant Dirgctor (Lab
Technical Manager. Dy. Quality Manager. Quality Manager.
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004.

B :
T ULR-TC98992100000887 F
A\ | Accredited by NABL - (ISO/IEC 17025:2017)
ROA NO. 664 /AEL — SLM/2021- 22 Dt. 09.02.2022
1. | Name and address of the sender The District Environmental Engineer

Dharmapuri.

Tamilnadu Pollution Control Board,

2 Date and time of collection

28.01.2022 at 03.45 pm

3. | Date and time of receipt at Lab.

29.01.2022 at 10.10 am

4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/13/28-01 2300 ETP Outlet -
Parameter to be Analysed:
Test Sample
SL Code No.
: Parameters Unit Method
No. 2300/
Ss1/13/28-01
01. | p'at25°C Number 6.65 APHA 23" Edi.2017 4500 — H
' Total Suspended Solids ; o 47 5 g1 )
02. al 103°C -- at 105°C mg/l 124 APHA 23" Edi.2017 - 2540 - D
03. q[l"lt“glo?(‘f‘s"l“d Solids | oo 916 APHA 23" Edi.2017 2540 - C
04. | Chloride as Cl mg/l 75 APHA 23™ Edi.2017 4500-CI'B
05. | Sulphates as SOy mg/l <5 APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l 4 APHA 23" Edi.2017 5520 - D
07. ?83 (at 27°C for 3 mg)] 15 1S3025 (P44) 1993 Reaffirmed 2009
08. | COD mg/l 504 APHA 23" Edi.2017 5220
‘ o omgt APHA 23rd Edi.2017 4500-CN-E
09. | Cyanide <0.05
Note: <= Indicates Less than Minimum Detectable Limit. “(1 1

- End of Test Report —
Checked by

N ,\L&A\mﬂ/&\m

Chief Scientific Officer
Dy. Quality Manager.

Authorized Signatory

ji

W

(\0 2 f\{o/i\w"”f?; u/'n:{w

Assistant Director (Lab).
Quality Manager.

)



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU FOLLUTION CONTROL BOARD,

SALEM - 636 004. '
ULR-TC98992100001009 F

Accredited by NABL ~ (ISO/IEC 17025:2017)

§2

ROA NO. 730 /AEL —

SLM/2021- 22 Dt. 18.03.2022

1. Name and address of the sender

The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri,

2. Date and time of collection

W

25,02.2022 at 03.40 PM

3. | Date and time of receipt at Lab,

26.02.2022 at 09.00 AM

4. | Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 1 No.

5. | Nature and Number of samples

I No. of Trade Effluent Sample.

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/08/25-02 | 2498 ETP Outlet . |
. Parameter to be Analysed:
Test Sample
SI, Code No.
Parameters Unit Method
No. 2498/ ~
SSR/08/25-02 )
01. | par25°C Number 6.23 APHA 23" Edi.2017 4500 — H
Total Suspended Solids et
02. 1 1 103°C - at 105°C mg/] 144 APHA 23" Edi.2017 - 2540 - D
03, | o Lissslred Soliss | - g 724 APHA 23 Bdi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/l 64 APHA 23" Edi.2017 4500-CI'B
B 05. | Sulphates as SO, mg/l 29 APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l 4 APHA 23" Edi.2017 5520 - D
y o
07, ?Sg (at 27°C for 3 mg/l 114 1S3025 (P44) 1993 Reaffirmed 2009
08. | COD mg/l 440 APHA 23" Edi.2017 5220
o/l APHA 23rd Edi.2017 4500-CN-E
09. | Cyanide mg/ <0.05 ek
“Note: <= Indicates Less than Minimum Detectable Limit,

- End of Test Report --
Checked by

Chief Scientific Ofﬁcerb
Dy. Quality Manager.

Authorized Signatory

o) M,

Assistant Dlrectm (Lab
Quality Manager.

il
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

w@'“lbﬂ”‘@
SALEM - 636 004.
S Y
A\ 1/ Accredited by NABL ~ (ISO/IEC 17025:2017)
ULR-TC98992100001140 F
) ROA NO.768 /AEL — SLM/2021 — 22 Dt.30.03.2022
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board
Dharmapuri.
2. Date and time of collection 16.03.2022 at 01.40 PM

3. Date and time of receipt at Lab.

17.03.2022 at 11.00 AM

4, Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/05/16.03 2630 ETP Outlet B
L.
TEST REPORT
SL Test Sample
No. Paramete Code No. Test Method
SRR 2630/
SSR/05/16.03
01. | pH at25°C Number 6.24 APHA 23" Edi.2017 4500 — H
02. | Total suspended solids at mg/l 264 APHA 23" Edi2017 - 2540 - D
103°C —at 105°C
03. | Total Dissolved Solids mg/l 916 APHA 23" Edi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/l 105 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO4 mg/| 7 APHA 23™ Edi.2017 - 4500 E
06. | Oil & Grease mg/l 4 APHA 23™ Edi.2017 5520 - D
07. | BOD (at 27°C for 3 days) mg/l 144 1S3025 (P44) 1993 Reaffirmed 2009
08. | COD mg/l 600 APHA 23 Edi.2017 5220
- End of Test Report-
Checked by Authorized signatory

M‘VLWM%%\’QTJ&

Dy. Chief Scientific Officer
Technical Manager.

Loz

~ S
o)+ Mok onengqntulr

" Assistant Director (Lab).
Quality Manager
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Iy e ADVANCED ENVIRONMENTAL LABORATORY,
S TAMILNADU POLLUTION CONTROL BOARD,
s L Y e SALEM - 636 004.
T g i ULR-TC98992200000244 F
Accredited by NABL — (ISO/IEC 17025:2017) ULR-TC98992200000245 F
ROA NO. 67 /AEL —~ SLM/2022~ 23 Dt. 24.05.2022
I Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. Date and time of collection 09.05.2022 at 01.20 PM - 01.30 PM
Date and time of receipt at Lab, 10.05.2022 at 10.10 AM
"4, | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples.
DEE Lab Whether
Code Code Point of Collection Unireated/
No. | No. Treated
o SSR/07/09-05 240 ETP Inlet =
SSR/08/09-05 241 ETP Outlet -
Parameter to be Analysed:
Test Sample
SL Code No.
Parameters Unit e ~Mgethod
No. 240/ 241/
SSR/07/09-05 | SSR/08/09-05
01. | p'"at25°C Number 3.76 6.48 APHA 23" Edi.2017 4500 — H
Total Suspended Solids fd g i
02. | 1 103°C - at 105°C mg/l 2860 196 APHA 23" Edi.2017 - 2540 - D
03. ;";‘;‘0?(‘?50”3‘1 SOUGE | on 18576 1192 APHA 23" Edi.2017 2540 - C
04. | Chloride as Cl mg/l 7498 165 APHA 23™ Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/l 162 22 APHA 23" Edi.2017 - 4500 B
06. | Oil & Grease mg/l 40 <4 APHA 23" Edi.2017 5520 - D
| BOD (at 27°C for 3 o 183025 (P44) 1993 Reaffirmed
07. days) mg/l 9300 70 2009
08. | COD mg/| 36400 256 APHA 23" Edi.2017 5220
APHA 23rd Edi.2017 4500-
09. | Cyanide mg/l <0.05 <0.05 CN-E sk i
Note: <= Indicates Less than Minimum Detectable Limit.
- End of Test Report —
Checked by Authorized Signatory
Ne_ L e AP Yy
N PR e QX/ M Ohane ,\ny N -Yfﬁf e’
Dy. Chief Scientific Officer Assistant Director (Lab).

Technical Manager, Quality Manager.
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

R K g v e .
e SALEM - 636 004.
AN 17 ULR-TC98992200000567 F
Accredited by NABL ~ (ISO/IEC 17025:2017)
ROA NO. 173/AEL ~ SLM/2022- 23 Dt. 06.07.2022
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. Date and time of collection 22.06.2022 at 04.45 PM
3. Date and time of receipt at Lab. 23.06.2022 at 04.50 PM
4, Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
BLA/03/22-06 556 ETP Outlet -
Parameter to be Analysed:
Test Sample
Sl Code No.
Parameters Unit Method
No. 556/
BLA/03/22-06
01. | p"at25°C Number 724 / APHA 23" Edi.2017 4500 — i
Total Suspended Solids 1,45 i
02. at 103°C — at 105°C mg/l 124/ APHA 23" Edi.2017 - 2540 -D
gg, | TomlDiswleed Solids -1 g 824 /| APHA 23" Edi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/l 173 / APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SOq4 mg/l 23 / APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease Mg/l 48 / | APHA 23" Edi.2017 - 5520 - D
07, ?f; 3 G %1 far'3 mg/| 1154 | 183025 (P44) 1993 Reaffirmed 2009
081 cop mg/! 496 - | APHA 23" Edi2017 5220
09. | Total Kjeldahl Nitrogen | mg/l 21.28 /7 | APHA 23" Edi. 2017 4500 — Noz B
10. | Cyanide mg/l <0.05 APHA 23rd Edi.2017 4500-CN-E

Note:

< = [ndicates Less than Minimum Detectable Limit.

- End of Test Report —

Checked by

P\) \} Lde%/\‘\"(\

FICIER

Dy. Chief Scientific Officer

Technical Manager.

Authorized Signatory

AT -
S { /!je‘?'}'\,ﬁw-« 2 f

{J

Assistant Director (Lao).
Quality Manager.

¥

{

#

T
Z“{d [5!,(/. .

65



4

I

T ADVANCED ENVIRONMENTAL LABORATORY,
R -t TAMILNADU POLLUTION CONTROL BOARD, .
NG SALEM - 636 004 it
Accredited by NABL ~ (ISO/IEC 17025:2017) ULR-TC98992200001042 F
ULR—TC9899220 0001043 F
ROA NO.300/TNPCB/AEL — SLM/2022—-23 Dt. 30.08.2022
| 1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. Date and time of collection 04.08.2022 at 1.30 PM — 1.35 PM
3. | Date and time of receipt at Lab. 05.08.2022 at 10.10 AM
4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
N SSR/03/04-08 1029 Aeration outlet -
- SSR/04/04-08 | 1030 ETP Outlet --
Parameter to be Analysed:
Test Sample
Sl . Code No.
# Parameters Unit - Miethod
No. 10229/ 1030/
. SSR/03/04-08 | SSR/04/04-08
01. | p" at25°C Number 7.82 7.80 . | APHA 23" Edi.2017 4500 — i
'I‘ou{i_éuspended Solids . R ‘ .
02. | 2 1035C bt 105°C mg/l 800 32 APHA 23 Edi.2017 - 2540 - D.
RE: ,ilofaglo?(‘fs"'vc" solids | o 2024 1672~ | APHA 23" Edi.2017 2540 - C
04. | Chloride as Cl mg/l 450 290 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SOy mg/l 46 32 APHA 23" Edi.2017 - 4500 E
06. [ Oil & Grease mg/l 7 <4 APHA 23" Edi.2017 5520 - D
07 | BOD (at 27°C for 3 gl - 0 [S3025 (P44) 1993 Reaffirmed
days) 2009
08. | COD mg/l _ 912 224 APHA 23" Edi.2017 5220
o o ] 3rd Edi.2017 4500-CN-
09. | Cyanide mg/l <0.05 <0.05 gP HAZia BAl2017 4500-C
| 10. | Total Kjeldahl Nitrbgen mg/l 38.08 3.36 APHA 23" Edi. 2017 4500 - Norg
B '
Note: < = Indicates Less than Minimum Detectable Limit.

- End of Test Report -

Checked by Authorized Signatory

¥ Ao O B o
< 0f ) [foharem] o))
Chief Scientific Officer Assistant Director (Lab). =~ ‘L7
Dy.Quality Manager. Quality Manager.



Accredited by NABL — (ISO/IEC 17025:2017)

ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004.

TC 9899

ROA NO.411/TNPCB/AEL — SL.M/2022- 23 'Dt. 30.09.2022

ULR-TC98992200001535

1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. | Date and time of collection 20.09.2022 at 4.35 PM to 4.40 PM
3. | Date and time of receipt at Lab. 21.09.2022 at 4.50 PM
4, Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
6. | Date of Analysis 21.09.2022 - 30.09.2022
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
] BL.A/19/20-09 1506 ETP Outlet -
TEST REPORT
Test Sample
S1 Code Nos.
I‘\I(;. Parameters Unit 1506/ : Method
BLA/19/20-09
01. p” at 215°C Number 7.64 APHA 23" Edn 2017 (4500 H+)
.| Total Suspended Solids APHA 23" Edn 2017 (2540 -D)
02 at 103°C — at 105°C mg/l 24
03 Total Dissolved Solids —_— 664 APHA 23" Edn.2017 (2540 C)
T at 180°C
04. | Chloride as CI mg/) 150 APHA 23Edn.2017 (4500 CI B)
/()75 Sulphates as SOq4 mg/l <5 APHA 23" Edn.2017 (4500 SO4-E)
06, | Oil & Grease mg/l <3 APHA 23" Edn.2017 (5520 B)
07, BOD (at 27°C for 3 g g7 IS 3025 (Part-44)
days)
08. | cop mg/l 7 APHA 23" Edn 2017 (5220 B)
09. | Cyanide mg/1 <0.05 APHA 23 Edn.2017 (4500-CN E)
10. | Total Kjeldahl Nitrogen | mg/l 2.24 APHA 23" Edn. 2017 (4500-Narg-B)

Note: < = Indicates Less than Minimum Detectable Limit.

* Results relate only to the tested samples.
** The report shall not be reproduced except in full without approval of the laboratory can
provide assurance that parts of a report are not taken out of context.

Checked by

- L g
Moy W
ST ETN

Chief Scientific Officer

Dy.Quality Manager.

- End of Test Report —

Authorized Signatory
0 N p “yilw
Assistant Direcfor (Lab)'
Quality Manager.

[/
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- TAMIL NADU POLLUTION GONTROL BOARD
ADVANCED ENVIRONMENTAL LABORATORY
No. 76, MOUNT SALAI, GUINDY,

CHENNAI - 32.
TEST REPORT

[ Name and Address of the Séndgar

Tamil Nadu Pcliutloh Control Bo;

d,

Trhe Adldltxonal Chief E1 wronmental Englneer

Guindy,: Chennai-32:

Nature and nuimber of-'samples .

3 Nu.m‘b’e'_ré o
Complaint Samples

| Sample quantity
5L

‘Sedled and fastened in
2:5 L polythene container

Date and time of samiple collection

27 422022 12,50 PM to
1.30 PM'

Date & time of
|sample receipt at
the lab

158122022 at 10.30 AM

|Point of Collection

ETF‘ aeranon Tank. outlet / Partlally Treated

:/ Rain water harvesting pond 7 -

|ETP - Clarifier / Partially Treated

Analysis Starting date

|28.12.2022

Analysig
C-ompfeﬁon date

02.01.2023

DEE Code No.

| Sk

S LabCode No.
No. :

Unit

Parameters

DMP-04 DMP-05

DMP-06

Dec-2016 Dec-2017

Dec:2018.

‘T:es't Method-»

1 |pH @25%

Number :

7.60 123

7.60

APHA 23rd EGri 2017, 4500 H* B

‘Total Susperided solids @ 105°G

gl |

384

564

APHA 231d Edn 2017, 9540 D

Total Dissolved Solids @ 160°C

Mgk

Py

APHA 23rd Edii 2017, 2540-C

Fiked Dissolved Solids @550°C

mg/L

3556

3016

APHA 23id Edn 2017-2540°E

1Chloride as Gl

g/l

330 190

350

APHA 23rd Edn 2017, 4500-C1 B

1Sulphate as'SO,

-mg/L

Kk ET S

45

APHA 23id Edn2017 4500-S0;* - E

BOD (3 days @ 27°C)

ma/L

360

3562

1$'8026 (Part - 44) 11993, Reaff: 2009

CoD

mg/l.

936 32

324

1S 3025 (Part -~ 58), Reaff 2006

o

|Total Kjeldahl Nitrogen

mg/l

1 185.92

16.8

35056

APHA 23rd Edn.2017, 4500 = N- B

10 [Percent Sodium

%

23 67 24

AEL-CHN/SOP/W28
lssue NmOHDate_:iMLO?.ZOM

Note: < BDL indicates Less that minimurn detestable it
The: Test results relate only to the items tested as réceived.
** _ Sulphate cotld not ascertained due to interference

it
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

SALEM ~ 636 004,

TC9899

ULR-TC98992200002690
ROA NO, 738/AEL ~ SLM/2022 — 23 Dt. 30.01.2023

1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board
Dharmapuri,
2. Date and time of collection 19.01.2093 at 05.35 PM
3. 1 Date and time of receipt at Lab. 20.01.2023 at 04,00 PM
4. Condifion of seal, fastening and Sealed / Unfastened Condition in Polythene
Caontainer carbuoy 2.5 Lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
6. Date of Analysis 20.01.2023 ~ 30.01.2023
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. « Treated
BLA/19/19-01 | 2581 ETP outlet ) -
13
Test Report 9/
0
Test Sample <
sL. Code MNo.
No. Parameters Unit 2581/ Test Method
BLA/19/19-01
01, | pH at 25°C mg/l 8.06 =y APHA 23" Edn (4500H+)
02. | TSSat 103°C ~at 105°C | mg/l 44 /\/\,\ APHA 23" Edn (2540 D)
Total Dissolved Solids ) ) o7 . )
03. | lsoee o mg/! 856 APHA 23™ Edn (2540 C)
04, | Chloride as CI - mg/l 145 /7N APHA 23 Edn (4500 C1 B)
05. Sulphates as S04 mg/l <5 aN APHA 23" Bdn (4500 SO4~E)
06. | Oil & Grease g/l 8 || APHA 23" Edn (5520 B)
07. | BOD (at 27°C for 3 days) mgy/l 46 %\ 183025 (Part -44)
08. | COD g/l 256 {ﬂ APHA 23" Edn (5220 B)
Ammonical Nitrogen as - 1
09. N3 N g mg/l 1.z é/z APHA 23" Edn(4500-NH; C)
10. | Total Kjeldah! Nitrogen mg/l 33.6 //\ APHA 23" Edn {4500-Norg-B)
11. | Cyanide mg/l <0.08 “\ | APHA 23" Edn (4500- CN E)

Note: 1) < I[ndicates Less than Minimum Detectable Limit.
* Results relate only to the items tested samples.
**The reports shall not be reproduced except in fully approval of the laboratory can

provide assurance that parts of a repotts are not taken out of context.

Checked by
a
2|23

Env, Scientist

Authorized Signatory

e
{Q) ’ gj’/}:&/}}gi&‘

,SW@ Chief SC}Ll’xtlﬁL Officer

«Badiot Test Report —

Div, Quality Manager,

(Page No. 1 of 1



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM — 636 004,

ROA NO. 845/AEL — SLIVI/2022 ~23 Dt 08,03.2023

ULR-TC98992200003085

Name and address of the sender

The District Environmental Engineer

Tamilnadu Pollution Control Board

Dharmapuri.

Date and time of collection

23.02.2023 at 03.45 PM

Date and time of receipt at Lab.

24.02.2023 at 01.30 PM

Condition of seal, fastening and
Container

carbuoy 2.5 Lits X 1 No,

Nature and Number of samples

I No. of Trade Effluent Sample.

Date of Analysis

24.02.2023 - 06.03.2023

Sealed / Unfastened Condition in Polythene

DEE Lab Whether
Code Code Point of Collection Untreated/
Mo, No. Treated
SSR/04/23-02 2964 ETP outlet -
Test Report
Test Sample
S Code No.
No:‘ Parameters Unit 2964/ Test Method
SSR/04/23-02
01, pHar25°C : mg/l 8.00 APHA 23" Edn (4500H+)
02, | TSS at 103°C — at 105°C mg/l 68 APHA 23" Edn (2540 D)
03, | Tow! Dissolved Solids mg/l 1396 APHA 23% Edn (2540 C)
at 180°C
04. | Chloride as CI mg/l =300 APHA 23" Bdn (4500 C1B) »
05. | Sulphates as SO, mg/l 40 APHA 23 Bdn (4500 SO, -E)
06. | Oil & Grease : mg/] 12 APHA 23" Bdn (5520 B)
07. 1 BOD (at 27°C for 3 days) mg/l 21 IS3025 (Part -44)
08. | COD mg/l 320 APHA 23" Edn (5220 B)




7

Note: 1) < Indicates Less than Minimum Detectable Limit.
* Results relate only to the items tested samples. -
#*The reports shall not be reproduced except in fully approval of the laboratory can
provide assurance that parts of a reports are not taken out of context.

Checked by Authorized Signatory

) 0 M -7, MMMM
A | P =g AN

Env. Scientist Chief Scientific Officer
Dy, Quality Manager.

- End of Test Report — ]
(Page No. 1 of 1)

[ 5 j

09. gi};‘ﬁ‘ﬁ“’a} Nitrogen s mg/l 3.92 APHA 23" Edn(4500-NH; C) |
10. | Total Kjeldahl Nitrogen mg/l 12,32 APHA 23" Edn (4500-Norg-B) A\
| 11| Cyanide me/l <0.08 APHA 23° Edn (4500-CNE) |



ADVAN(,ED E NVIRONML NTAL LAB: ORA'I ORY
TAMILNADU POLLUTION CONTROL BOARD,
&ALI* M=~636. 004

L] “ﬁéﬂ?ﬁ&ﬁ;@ﬁﬁﬁ%&ﬁz@ﬁﬂ_Ci@w;f_:;_.5,&1}?}2&9wf Environmental Engfneer
SRR { Tamilnadu p Pol lution Control Boald i
SN R Dhalmapuu o : :
2. > and time Of coﬂccnon ~~~~~~ 31 03.2023 at 06.00.PM e
5 Dut ndime of e 1T atlah_ wﬁz@m;@_;@w
4 Condition of se seal, faslcmnc and Sealed / Unfastened Condmon n Polythene
L Container SRS N | .carbuoy 2.5 Lits X 1 No. S
|3 | Nature and 1 Number Of samples o No oleade Efﬂuent Sample
LfL_-_.Pﬁﬁiifj’}i alysis T 107042023 - 10704, 042023
- DEE Lab [ T [ Whether ]
Code Code Point of Collection Untreated/
No. f No. e Treated
f BL/\/”/’)/JT og o5 TP I tlet j -
Test Report
“! """"""""""""""""""""""""""""""""""""""""""" T ] """""""" Test Sample Tﬁwmﬁﬁ*h%m*ﬂ
1 - Code No.
D | Parameters Unit 7 L
| No. ;’ 6/
R _ BLA/72/31-03 ; ,
01. | pH at 25°C mg/l 891 . APHA 23" Edn (4500H+)
02, [ TSS at 103°C —at 10570 mg/l 2 API 1A 23" Edn (2540 D)

Total Dlssolvcd Solids !’ = B et MR R

~ (“hloz'de as C} ; mg/l I 360~ API 1A 23" Edn (4500 CI'B)
S S . S T —— e ”f‘ e Do i
&ulphateg as SO/ ‘f mg/l ‘;' <5 . APHA 23" Edn (4500 SOs=E).
Oil & Gmase ~ mg/l | <3 - r /\PHA 231 bdn (5520 B)
T U S S SR _fﬁ,_ W R e et e i,

APHA 23“j Edn (5220 B)

| BOD (at 27°C fot?days) mg/I 18 %mozs (Part -44)




Ammonical NITOgen &3 g | APHA 23™ Edn(4500-NH; C)
________ NHs-N - T R
Total Kjeldahl Nitrogen 8.4 APHA 23" Bdn (4500-Norg-B) J
| Cyanide 20.08 | APHA 23" Edn (4500- CN E) J

Note: 1)< Indicates Less than Minimum Detectable Limit.
# Results relate only to the itemns tested samples. : ;
+#The reports shall not be reproduced except in fully approval of the laboratory can

provide asstirance that parts of'a reports are not taken out'of context.

Ch‘eckedk by S ' Authorized Signatory
- QB} w@/ L ek o ; . ) ?J ’{7){;;31»
e SR
~ Env. Scientist ' Chief Scientific Officer

Dy. Quality Manager.

~End of Test Report —
: (Page No. 1of 1)
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ADVANCED E NVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD
SALEM 636 004,

‘%@ﬁ%ﬁw

ROA No. 442/TNPCB/AEL"= SLV/2022- 23 Dt, 10.10.2023
[. | Name and address of the sender The District anilon\mental Engineer,
Tamilnadu Pollution Cantrol Board, Dharmapuri.
2. Date and time of collection ’ 31.08.2023 at 12: 30. PM and 12:35 PM
3. | Date and time of receipt at Lab. 01.09.2023 at 11: 00 AM '"\
4, Condition of seal, fastening and Sealed/Unfastened Condmon rmPonthene
Container carbuoy 2.5 lits X 2 Nos. ™,
5. | Nature and Number of samples 2 Nos. of Trade efﬂuent,@amples )
6. | Date of Analysis 01.09.2023 - 13.09.2{)23
DEE Lab ' ' Whether Untreated/
Code Code Point of Collection Treated
No. No. : ; ‘ ‘ '
BLA/195/31-08 1599 Anaerobic Lagoon Qutlet -
BLA/196/31-08 1600 Aeration Tank Outlet -
TEST REPORT
Unit Test sample code Nos.
Parameters 1599/BLA/ | 1660/BLA/ Test Method
195/31-08 | 196/31-08
pH at25°C Number 7.75 7.08 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids at d
103°C — at 105°C mg/l 64 32 APHA 23" Edn 2017 (2540 -D)
;I géilCD‘ss"lved Solidsat | 2888 604 | APHA 23 Edn.2017 (2540 C)
Chloride as CI mg/l 705 166 | APHA 23" Edn.2017 {4500 CI B)
Sulphates as SOy mg/I 186 30 APHA 23" Edn.2017 (4500 SO4-E)

6. | BOD (at 27°C for 3 days) | mg/l 156 19 IS 3025 (Part-44)

7. | COD mg/l 1040 104 APHA 23" Edn 2017 (5220 B)
Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
NH3-N mg/l 7.28 2.8 NH:C) |

APHA 23" Edn. 2017 (4500 -N

9. | Total Kjeldahl Nitrogen mg/l 21.28 8.4 B) ( e

10. | Total Hardness as CaCOs mg/l 460 190 APHA 23" Edn. 2017 (2340 C)
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4 Test‘sa‘nikprlé code Nos.

| : ‘

- Parameters Unit : , Test Method
No. trameters i 500/BLA/ | 1600/BLA/

| | 195/31-08 | 196/31-08
[1 | Calciumas Ca ' mg/! 48 Y16 APHA 23 Edn. 2017 (3500 B)
12 | Magnesium as Mg mg/l 83 37 APHA 23 Edn. 2017 (2340 C)
Q‘ o " y . 3 T TNPCB/AELSLM/SOP/35 Issue No.1,

131 % Sodium | b , 2 DT: 25 April 2014

14 | Cyanide mg/l <0.008 | <0.008 | APHA 23™ Edn.2017 (4500 CNE)

Note: <= [ndicates Less than Minimum Detectable Limit.
C heclxed by Authorized Signatory

M @77’*/’ il : "’D\wﬁgﬁw&ﬂ

Environmental Suentlst Chief Scientific Officer (a/c),
AEL, TNPCB, Salem,

- End of Test Report -
Page No.2 of 2




ADVANCED I‘NVIRONMENTAL LABORA TORY,
TAMILNADU POLLUT ION (‘ONTROL BOARD
' SALI:M 636 004,

ROA No. 506 /TNPCB/AEL .SLM/2022- 23, Dated. 17.10.2023

I. | Name and address of the sender The District Environmental Engineer,
, Tamilnadu Pollution Control Board, Dharmapuri.
.| Date and time of collection 19.09.2023 at 04:10 PM
3. Date and time of receipt at Lab. 20.09.2023 at 10:10 AM
4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
-5 | Nature and Number of samples I"No.of Trade effluent Sample.
0. Date of Analysis 20.09.2023 - 17.10.2023
DEE Code Lab Code Point of Collection Wheﬂ}er Untreated/
No. No. v I'reated
BLA/203/19-09 1796 Water in Primary Clarifier -
(not in operation) , '
TEST REPORT
Test sample
SLL ' ' code Nos. s
) s : / '
No Paramﬁex ] Unit 1796/BLA/ y Test Method
203/19-09
I. | pH at25°C Number 7.88 / APHA 23" Edn 2017 (4500 H+)
2, ITO“;‘(“ ’61”;;?( Solids at | 32 APHA 23" Edn 2017 (2540 -D)
3. 1r géi‘fisso”ed Solidsat | o) 1988 APHA 23" Edn.2017 (2540 C)
4. | Chloride as CI mg/l 625 APHA 23" Edn.2017 (450C CI B)
5. | Sulphates as SOy mg/l 87 | APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 0 IS 3025 (Part-44)
7. 1 COD mg/l 96 APHA 23™ Edn 2017 (5220 B)
8. | Total Kjeldahl Nitrogen mg/l 5.04 APHA 23" Edn. 2017 (4500 ~Norg B)
9. | Total Hardness as CaCOs mg/l 620 APHA 23" Edn. 2017 (2340 C)
o) o o TNPCB/AELSLM/SOP/35 Issue No.1, DT:
10. | % Sodium % 46 25 April 2014
I, | Cyanide mg/l <0.008 APHA 23™ Edn. 2017 (4500 CN E)
Note: <= Indicates Less than Minimum Detectable Limit.
Checked by Authorized Signatory
‘ J @Q/
M & 7’%/2.& w/zs ' o) 6 VT
Environmerital Scientist Chief Scientific Officer (a/c),

AEL, TNPCRB, Salem.
- End of Test Report —
Page No.1 of |




ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD
SALEM - 636 004

ROA No. 592/TNPCB/AEL — SLM/2023- 24, Dated. 20.11.2023

l. Name and address of the sender The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri.
2. Date and time of collection 13.10.2023 at 12:55 PM and 01:00 PM
3. Date and time of receipt at Lab. 13.10.2023 at 06:45 PM
4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. Nature and Number of samples 2 Nos. of Trade effluent Samples
6. | Date of Analysis [6.10.2023 - 20.11,2023
DEE Code Lab Code | . . . Whether Unt‘rcatéd/ﬁ' |
No. N ‘Pomt of Laiimfgm : Treated
BLA/226/13-10 | 2306 MBR outlet -
BLARIT/1310 2107 Stagnated water at green belt .
(Lat:11897045, Long: 78.375809) |
TEST REPORT
e I Test sample code Nos.
SL . . Toct
No. Parameters Unit 1306/BLA/ | 2307/BLA/ | Test Method
S R 226/13-10 | 2271340
o phat25°C Number 7.88 - 7.99 APHA 23" Edn 2017 (4500 H+)
). “I“{‘;i‘”{"*”“! *';“;‘;*ji Solidsat 1 o 4 64 | APHA 23" Edn 2017 (2540 -D)
3 ';é’(i‘,’ .” tssolved Solids iy 1592 2004 | APHA 23 Edn.2017 (2540 O
4. | Chioride as Cl mg/! (3(}7M 947 APHA 23 Edn.2017 (4300 C1 B)
5. %ul; "'{i"‘% as SOy g/ 47 82 | APHA 23 Edn. 2017 (4500 SO4-E)
6. BOD (0 27°C for 3 days) mg/l 3.3 21 IS 3025 (Part-44)
7. COD . mg/l 24 489 APHA 23" Edn 2017 (5220 B)
o | Ammonical Nitrogen as | APHA 23" Edn. 2017 (4500 -
8. N g . .
NN mg/l 1.2 1.12 NH:O)
S - APHA 23" Edn. 2017 (4500 -No,
9. | Total Kjeldahl Nitrogen mg/! 3.36 3.36 B) " ( o
T Potal Hardness as CaC Oy myp/l 440 950 APHA 23" Edn, 2017 (2340 C }

agc No.lof2




—r

St ; _— ~

N Parameters Test Method

B . . x
e e 2271300 | e B

| 11 | Caleium as Ca APH/\ 23" Edn. 2017 (3500 B) N
12 | Magnesium as Mg APHA 23 Edn. 2017 (2340 0) }\
|13 \ Alkalinity as CaCOs 1§ APHA 237 Edn. 2017 (2320 B) \
\ 14 \1 Nitrate Nitrogen as NOs APHA 23 Bdn, 2017 (4500 NO;-8) i
\ 15 \(yan de APHA 23" Edn. 2017 (4‘500 CN E)
R - R

Note: <= Indicates Less than Minimum Detectable Limit.

C mked\ﬁgf Authorized Signatory

ﬁéi{?ﬁdﬁ Ed : L. bkwﬁ%wm&

Environmet ml Scientist Chief Scientific Officer (a/c),
AEL, TNPCB, Salem.

_ End of Test Report
page No.2 of 2

{1



80

ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004,

ROA No. 688/TNPCB/AEL — SLM/2023— 24, Dated. 13.12.2023

(S

I. | Name and address of the sender The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 27.11.2023 at 02:25 PM and 02:30 PM
3. | Date and time of receipt at Lab, 27.11.2023 at 06:00 PM
4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
"~ | Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.
() 7 Date of Analysis 28.11.2023 - 13.12.2023
DEE Code Lab T(,ode Point of Collection Whether Untreated/
No. No. Treated
BLA/262/27-11 2625 Clarifier Outlet -
- BLA/263/27-11 2626 MBR Outlet .
TEST REPORT
Test sample code Nos.
Sk e . ,
No Paramecter h Unit 2625/BIJA/ 2626/BIJA/ TeSt Method
o ) 262/27-11 | 263/27-11
[} pltat25°C Number 7.67 7.75 APHA 23" Edn 2017 (4500 H+)
| Total Suspended Sofidsat | A 23 B 2017 (2900
103°C - at 105°C | mg/l 28 16 APHA 23™ Edn 2017 ( ) B
. Total Dissolved Solids at rd
3. [80°C° mg/l 1392 968 APHA 237 Edn.2017 (2540 O)
4. | Chloride as C| mg/l 508 352 | APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as S().;k mg/l 52 32 APHA 23" Edn.2017 (4500 SO4-E)
0.1 BOD (at 27°C for 3 days) mg/l 16 4.8 IS 3025 (Part-44)
7.1 COD mg/| 128 32 APHA 23 Edn 2617 (5220 B)
8. Q‘;;”‘;\"”i“” Nitrogenas ) ok #%% | APHA 23" Edn. 2017 (4500 -NH;C)
AR
9. | Total Kjeldahl Nitrogen mg/l e ok APHA 23" Edn. 2617 (4500 “Norg B)
LO. | Total Hardness as CaCOy mg/l 620 430 APHA 23" Edn. 2017 (2340 C)
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D -
Test sample code Nos.
SL. Parameters Unit Test Method
No. 2625/BLA/ | 2626/BLA/
262/27-11 | 263/27-11
1 | % Sodi o 14 36 TNPCB/AEL-SLM/SOP/35, Issue
o »oaim ° No:1, Dated 25 April 2014.
[2 | Nitrate Nitrogen as NOs mg/1 0.778 0.243 APHA 23™ Edn. 2017 (4500 NOs-B)
13 | Cyanide mg/! sk ok APHA 23" Edn. 2017 (4500 CN E)

Note: <= [ndicates Less than Minimum Detectable Limit.

***% Not Performed.

Checked by Authorized Signatory
\\') -
J}f )}(\ g-p—S% o
A\ T
I*‘,nvimmmntdl Scientist Chief Scientific Officer (a/c),

AEL, TNPCB, Salem.

- End of Test Report —
Page No.2 of 2
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004,

ROA No. 820/TNPCB/AEL — SLM/2023— 24, Dated. 23.01.2024

I. | Name and address of the sender The District Environmental Engineer, ‘{
amiinadu Pollution Control Board, Dharmapuri.
L Tamilnadu Pollution C | Board, Dh puri
2. | Date and time of collection 29.12.2023 at 12:40 PM and 12:45 PM
3. | Date and time of receipt at Lab. 29.12.2023 at 05:30 PM
4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples,
6. | Date of Analysis 29.12.2023 - 23.01,2024
DEE Code Lab Code . . Whether Untreated/
Point of Collection
No. No. Treated
BLA/298/29-12 3090 Aeration Tank Outlet -
BLA/299/29-12 3091 Clarifier Outlet -
TEST REPORT
, Test sample code Nos.
SL .
No Parameters Unit 3090/BLA/ | 3091/BLA/ Test Method
298/29-12 | 299/29-12
1. | pH at25°C Number 7.55 7.79 APHA 23" Edn 2017 (4500 H+)
2| 103°C - at 105°C me > - ( :
3. | o Dissolved Solids at |+, 616 568 | APHA 23" Edn.2017 (2540 C)
4. | Chloride as Cl mg/l 95 105 APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as SO mg/l 34 25 APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 12 8.0 IS 3025 (Part-44)
7. | COD mg/l 152 128 APHA 23" Edn 2017 (5220 B)
g. | Ammonical Nitrogenas |, 1.12 0.56 | APHA 23" Edn. 2017 (4500 -NH;C)
NH3-N
9. | Total Kjeldahl Nitrogen mg/l 3.36 1.68 APHA 23" Edn. 2017 (4500 ~Norg B)
10. | Total Hardness as CaCOs mg/l 400 370 APHA 23" Edn. 2017 (2340 C)
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Test sample code Nos.

Sl .
P t t Test thod
No. arameters Uni 3090/BLA7 [ 3001/BLA/ est Metho
298/29-12 299/29-12
| % Sodi y 20 15 TNPCB/AEL-SLM/SOP/35, Issue
o Sodim ° No:1, Dated 25 April 2014
12 | Nitrate Nitrogen as NOs mg/l 0.432 0.389 APHA 23" Edn. 2017 (4500 NOs-B)
13 | Cyanide mg/l <0.008 <0.008 | APHA 23™ Edn. 2017 (4500 CNE)
Note: < = Indicates Less than Minimum Detectable Limit.
Checked by Authorized Signatory
w“‘”@;’ %ﬁ § :
G e 5 oL
¥ ¢ |02
Environmental Scientist Chief Scientific Officer (a/c),
AEL, TNPCB, Salem.
- End of Test Report —
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ADVANCED ENVIRONMENTAL LABORATORY,

B T gy

TAMILNADU POLLUTION CONTROL BOARD,

s, T e e

A\ /4

SALEM - 636 004.

ROA No. 912/TNPCB/AEL — SLM/2023— 24, Dated: 28.02.2024

1. | Name and address of the sender

The District Environmental Engineer, ]
Tamilnadu Pollution Control Board, Dharmapuri.

2. [ Date and time of collection

31.01.2024 at 03:50 PM and 03:55 PM

3. | Date and time of receipt at Lab.

31.01.2024 at 06:00 PM

Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Trade effluent Samples.

6. | Date of Analysis

01.02.2024 - 28.02.2024

DEE Code Lab Code Point of Collecti Whether Untreated/
No. No. omt ot Lollec ton Treated
BLA/34/31-01 3376 Settling Tank -
BLA/35/31-01 3377 Clarifier Outlet -
TEST REPORT
Test sample code Nos.
SIL . :
No Parameters Unit 3376/1314[&/ 3377/BLA/ Test Method
34/31-01 35/31-01
1. | pH at25°C Number 7.90 7.58 APHA 23™ Edn 2017 (4500 H+)
2 | Lo3ec o e ene mg/l 76 4 APHA 23" Edn \ )
3. fgéﬁch‘SSO”ed Solidsat | ) 2028 884 | APHA 23" Edn.2017 (2540 C)
4. | Chloride as CI mg/l 290 1715 APHA 23 Edn.2017 (4500 CI B)
5. | Sulphates as SO, mg/l iz i3 APHA 23" Edn.2017 {4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 300 14 IS 3025 (Part-44)
7. | coD mg/l 960 120 APHA 23" Edn 2017 (5220 B) ]
g. | Ammonical Nitrogenas |, 1.12 112 | APHA 23 Edn. 2017 (4500 -NHsC)
NH;3-N
9. | Total Kjeldahl Nitrogen mg/l 3.36 3.36 APHA 23" Edn. 2017 (4500 -Norg B)
10. | Nitrate Nitrogen as NO; mg/1 10.584 9.535 APHA 23" Edn. 2017 (4500 NO;-B)
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r Test sample code Nos.

Sl .

: Test Method
No. Parameters Unit 337G/BLA/ | 3371/BLA/ est Metho
34/31-01 35/31-01
% Sodi % 10 - TNPCB/AEL-SLM/SOP/35, Issue

11 | % Sodium ’ No:1, Dated 25 April 2014.

12 | Total Hardness as CaCOs mg/l 1000 290 APHA 23" Edn. 2017 (2340 C)

13 | SAR mg/l 0.55 2.26 Calculation Method

14 | Cyanide mg/l <0.008 <0.008 | APHA 23 Bdn. 2017 (4500 CNE)
 S—

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by Authorized Signatory
¢ 4 -, “"“"“"WM/@ ot oy -
%«E/@} SN £ (v .
[}
Environmental Scientist Chief Scientific Officer (a/c),

AEL, TNPCB, Salem.

- End of Test Report -
Page No.2 of 2
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S ADVANCED ENVIRONMENTAL LABORATORY,
W TAMILNADU POLLUTION CONTROL BOARD,
N SALEM — 636 004

ROA No. 959/TNPCB/AEL —~ SLM/2023— 24, Dated: 12.03.2024

1. | Name and address of the sender

The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri,

2. | Date and time of collection 20.02.2024 at 01:00 PM and 01:10 PM

3. | Date and time of receipt at Lab. 21.02.2024 at 10:45 AM

4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.

6. | Date of Analysis

21.02.2024 - 12.03.2024

DEE Code Lab Code Point of Collecti Whether Untreated/
No. No. omt ot Lo on Treated
BLA/41/20-02 3537 Settling Tank -
BLA/42/20-02 3538 Clarifier Outlet -
TEST REPORT
Test sample code Nos.
Sl .
N() Parameters Unit 3537/BLA/ 3538/BLA/ Test Method
41/20-02 42/20-02
I. | pH at 25°C. Number 8.02 7.82 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids at rd
g 2 APHA 237 Edn 2017 (2540 -D

2. 103°C — at 105°C mg/l 200 1 n ( )

3. Tgéi’CD‘SSO’V@d Solidsat | o 3768 892 | APHA 23" Edn.2017 (2540 C)

4. | Chloride as ClI mg/l 600 2158 APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as SO4 mg/l 85 62 APHA 23™ Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/I 120 24 IS 3025 (Part-44)

7. | COD mg/l 400 120 APHA 23™ Edn 2017 (5220 B)

g. | Ammonical Nitrogenas | ) 1.12 0.56 | APHA 23" Edn. 2017 (4500 -NH;C)

NH3-N

9. | Total Kjeldah! Nitrogen mg/l 2.80 1.68 APHA 23" Edn. 2017 (4500 -Nor B)
10. | Nitrate Nitrogen as NO; mg/l 6.746 10.368 APHA 23" Edn. 2017 (4500 NOs-B)
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Test sample code Nos.
sL. |

aramet Unit Test Method

No. Parameters Mt 3537/BLA/ | 3538/BLA/ esthietho

41/20-02 | 42/20-02
o sod y o0 0 TNPCB/AEL-SLM/SOP/35, Issue

o socim ’ No:1, Dated 25 April 2014.

12 | Total Hardness as CaCO; | mg/| 1000 280 | APHA 23 Edn. 2017 (2340 C)
13 | Calcium as Ca mg/l 120 32 APHA 23" Edn. 2017 (3500 B)
14 | Magnesium as Mg mg/l 170 49 APHA 23" Edn. 2017 (2340 C)
15 | Alkalinity as CaCOs mg/l 516 292 | APHA 23% Edn. 2017 (2320 B)
16 | Cyanide mg/l <0.008 <0.008 | APHA 23 Edn. 2017 (4500 CN E)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

A e
A Rer = 2] Los

=

Environmental Scientist

- End of Test Report -

Authorized Signatory

ﬁ»@\\wﬂy Tk \1%3W

Chief Scientific Officer (a/c),
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

st i 2F Jnet

N2

SALEM ~ 636 004.

ROA No. 1069 /TNPCB/AEL — SLM/2023~ 24, Dated: 03.04.2024

1| Name and address of the sender

The District Environmental Engineer,
Tamilnadu Pollution Control Board, Dharmapuri.

7. | Date and time of collection

22.03.2024 at 01:30 PM and 01:35 PM

3. | Date and time of receipt at Lab.

22.03.2024 at 03:35 PM

Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

Nature and Number of samples

wn

2 Nos. of Trade effluent Samples.

6. | Date of Analysis

22.03.2024 - 03.04.2024

DEE Code Lab Code . . Whether Untreated/
Point of Collection .
No. No. Treated
TSK/14/22-03 3859 Settling Tank (Outlet) -
TSK/15/22-03 3860 Clarifier Outlet -
TEST REPORT
Test sample code Nos. |
Sk .
No Parameters Unit 3859/TSK/ 3860/TSK/ Test MethOd
14/22-03 15/22-03

I. | pH at 25°C Number 7.99 8.06 APHA 23 Edn 2017 (4500 H+)

i Total Suspended Solids at rd
. g/l 4 32 APHA 23™ Edn 2017 (2540 -D

2| 103°C ~ a1 105°C me/ 0 n 2017 :

3. }ngich‘SSO”ed Solidsat | 11 2028 1616 | APHA 23% Edn.2017 (2540 C)

4. | Chloride as Cl mg/l 520 580 APHA 23" Edn.2017 (4500 CI B)

5. | Sulphates as SO mg/l 42 <5 APHA 23" Edn.2017 (4500 SO4-E)

6. | BOD (at 27°C for 3 days) mg/l 26 16 IS 3025 (Part-44)

7. | COD mg/l 216 176 APHA 23 Edn 2017 (5220 B)

g | Ammonical Nitrogenas | 0/ 0.56 056 | APHA 23 Edn. 2017 (4500 -NH;C)

NH;-N

9. | Total Kjeldahl Nitrogen mg/l 2.24 1.68 APHA 23" Edn. 2017 (4500 -Ngg B)

10. | Nitrate Nitrogen as NO; mg/l 1.48 1.26 APHA 23" Edn. 2017 (4500 NO3-B)
L
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2D
| Test sample code Nos.
I\SJL Parameters Unit 3850/ TSI | 3860/ TSK) Test Method
14/22-03 15/22-03
11 | Total Hardness as CaCO;5 | mg/l 600 480 APHA 23™ Edn. 2017 (2340 C)
12 | Calcium as Ca mg/l 24 32 APHA 23" Edn.2017 (3500 Ca B)
13 | Magnesium as Mg mg/| 131 97 APHA 23™ Edn. 2017 (3500 Mg)
4 | Alkalinity as CaCO; mg/| 620 692 APHA 23™ Edn. 2017 (2320 B)
15 | Cyanide mg/l <0.008 <0.008 APHA 23" Edn. 2017 (4500 CN E)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

“p {5 4 04
- ,\f Ly ?w" l'g‘”

Environmental Scientist

- End of Test Report —

Authorized Signatory

Lo ot %?/OW

Chief Scientific Officer (a/c),
AEL, TNPCB, Salem.
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vty ADVANCED ENVIRONMENTAL LABORATORY,

[nesng—] TAMILNADU POLLUTION CONTROL BOARD,
e, VRS o bomr '
N 4 SALEM - 636 004.

ROA No. 72 /TNPCB/AEL — SL.M/2024— 25, Dated: 15.05.2024

Name and address of the sender

The District Environmental Engineer, )
Tamilnadu Pollution Control Board, Dharmapuri.

2. | Date and time of collection 26.04.2024 at 01:45 PM and 01:55 PM

3. | Date and time of receipt at Lab. 26.04.2024 at 06:10 PM

4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
| Container carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Trade effluent Samples.

6. | Date of Analysis

26.04.2024 - 15.05.2023

DEE Code Lab Code Point of Collection Whether Untreated/
No. - No. omto © Treated
DEEDMP- : : i
240016 221 Settling Tank (Outlet) f
DEEDMP-- :
arifier Out i
240017 222 Clarifier QOutlet |
TEST REPORT
Test sample code Nos.
S(l)'_ Parameters Unit DEEDMP- | DEEDMP- Test Method
240016/221 | 240017/222
1. | pH at25°C Number 7.69 7.70 APHA 23" Edn 2017 (4500 H+)
o, | Toal Suspended Solidsat | 836 60 APHA 23" Edn 2017 (2540 -D)
103°C - at 105°C
3. Tg(‘)i’cDiSSOIVed Solidsat | ) 1468 1472 | APHA 23" Edn.2017 (2540 C)
4. | Chloride as Cl mg/Il 360 350 APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as SOy mg/l 130 143 APHA 23" Edn.2017(4500 SO4-B)
6. | BOD (at 27°C for 3 days) mg/l 780 24 1S 3025 (Part-44)
7. | COD mg/l 1480 196 APHA 23™ Edn 2017 (5220 B)
rd
g | Ammonical Nitrogen as mg/| 1.68 112 APHA 23" Edn. 2017 (4500 -
NH;-N NH;C)
9. | Total Kjeldahl Nitrogen mg/l 5.04 4.48 APHA 23 Edn.2017(4500 ~Nore B)
10. | Nitrate Nitrogen as NO; mg/l 7.870 8.06 APHA 23" Edn.2017(4500 —=NOs B)
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M Test sample code Nos.
T\SIL Parameters Unit “DEEDMP- | DEEDMP- Test Method
‘ 240016/221 | 240017/222 e

1 | Total Hardness as CaCOs3 mg/l 830 360 APHA 23" Edn. 2017 (2340 C)

12 | Calciumas Ca mg/l 36 28 APHA 23" Edn. 2017 (3500 B)

13 | Magnesium as Mg mg/l 58 70 APHA 23 Edn. 2017 (2340 C)

14 | Alkalinity as CaCOs mg/l 206 308 APHA 23 Edn. 2017 (2320 B)

15 | Cyanide mg/l <0.008 <0.008 APHA 23" Edn. 2017 (4500 CN E)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

e /

/by VJ e
G5 -2

Environmental Scientist

- End of Test Report -

Authorized Signatory

(o @&W )
A

0y %
Chief Scientific Officer (FAC),
AEL, TNPCB, Salem.
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Date: 31.07.2024
From:

V Anbalagan

87/1, Gandhi Road,
Husthampatti,
Salem - 636007.

To:

The First Appellate Authority / The Public Information Officer,
The Executive Engineer, '

Public Works Department, WRD,

Sarabanga Basin Division,
Namakkal,

Dear Sir/ Madam,
Sub: An Appeal under Section 19 of RTl Act, 2005.

Ref: 1) My application for information under RTI Act, 2005 dated 19.02.2024..

PARCILR ) 6T6001.185 5 / 2. QL (eu)/Gam 7 ﬁy._%&&/?:lRT /202&/&)3‘6}1 28.03.2024 of The

Public Information Officer, AE WRD, Sarabanga Basin Division, Sai&m office
forwarding our RTI Application dated 19.02.2024 to your office for necessary action.

The Undersigned hereby submit an appeal application with the following detaiis:? '
1. The Public Information Office, Public Works Department, WRD, Sarabanga Basin
Division, Namakkal against the appealis preferred,

2. The ?arﬁwiars'of information required:- | had applied for the request of the details

of No Objection Certificate / Licence for Extraction of Groundwater issued Umder .

(.0 Ms.No.52 Dated 02.03.2012, for taping Ground Water in the over axp!mted area

to Shri Varalakshmi Sago Food Private Limited ( formerly Shri Vara!akshm: Camgany} ,

by your department for the industrial use purpose.

3. Brief facts leading to appeal:- Till date | have not received the requéstéd information
referred in my RTI Application from The Public Works Department, WRD’ Sarabanga
Basin Division, Namakkal office on 19.02.2024. So, now | am submitti ng an a;ﬁmeaf m
your good office for getting the detai Is applied in my RTI Application. mj&/

e

Y



4. Appeal gmunds for the prayer:- Because of non receipt of the required details / NOC
issued to Shri Varalakshmi Sago Food Private Limited { formerly Shri Varalakshmi
{depany) as per para-2 from the Public Works Depdrtment, WRD, Sarabanga Basin
Division, Namakkal office till date, | am making this appeal to your good office for
providing the copy of the NOC Details mentioned in the RTI Application. Herewith, |
have enclosed the Xerox copy of the RTI Application originally submitted to your
office and The Xerox copy of the letter cited in the reference no.2 from your salem
branch office is enclosed for your reference.

| am providing all the information in this appeal is true and correct to my knowledge.

Kindly provide me the order copy and do the needful.

Thanking You,

Yours faiid‘iﬁ;:fw

~ Encl: 1) Xerox copy of My RTI Application Dated 19.02.2024.
2) ®la.& 616801185 s / 2 QUITEYCSHT 7 &2I2 F/31RTI/2024/[bIT6IT.28.03.2024

of The public Information Officer, AE WRD, Sarabanga Basin Division, Salem.

i
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TAMIL NADU POLLUTION CONTROL BOARD

Action Plan on Rejuvenation of
River Thirumanimutharu
Salem to Papparapatti Stretch
(Priority-I)
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Comprehensive Report on Prevention and Control of

Pollution in River Thirumanimutharu (Priority-l) - An Action

Plan for Rejuvenation

1.0

Introduction

The Hon’ble National Green Tribunal (NGT) Principal Bench took Suo-Moto Cognizance
of news report appeared in “The Hindu” authorized by Shri. Jacob Koshy titled “More
River Stretches are now critically polluted — CPCB” and issued directions in para 50(i) to
(x) vide its Original Application No. 673/2018 dated: 20.09.2018

. All States and Union Territories are directed to prepare action plans within two months

for bringing all the polluted river stretches to be fit at least for bathing purposes (i.e.,
BOD <3 mg/L and FC < 500 MPN/100 ml) within six months from the date of finalisation

of the action plans.

. The action plans may be prepared by a four-member Committee comprising,

a. Director, Environment
b. Director, Urban Development
c. Director, Industries

d. Member Secretary, TNPCB

This Committee will also be the Monitoring Committee for execution of the action
plan. The Committee may be called as “River Rejuvenation Committee” (RRC). The
RRC will function under the overall supervision and coordination of Principal Secretary,

Environment & Forest, Govt. of Tamil Nadu.

. The action plan will include components like identification of polluting sources including

functioning/ status of STPs/ETPs/CETP and solid waste management and processing
facilities, quantification and characterization of solid waste, trade and sewage generated
in the catchment area of polluted river stretch. The action plan will address issues
relating to; ground water extraction, adopting good irrigation practices, protection and
management of Flood Plain Zones (FPZ), rain water harvesting, ground water charging,
maintaining minimum environmental flow of river and plantation on both sides of the
river. Setting up of biodiversity parks on flood plains by removing encroachment shall
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also be considered as an important component for river rejuvenation. The action plan
should focus on proper interception and diversion of sewage carrying drains to the
Sewage Treatment Plant (STP) and emphasis should be on tilization of treated
sewage so as to minimize extraction of ground or surface water. The action plan should
have speedy, definite or specific timelines for execution of steps. Provision may be
made to pool the resources, utilizing funds from State budgets, local bodies, State

Pollution Control Board/Committee and out of Central Schemes.

_ The Action Plans may be subjected to a random scrutiny by a task team of the CPCB.

. The Chief Secretaries of the State and Administrators/ Advisors to Administrators of the

Union Territories will be personally accountable. for failure to formulate action plan, as

directed.

Al States and Union Territories are required to send a copy of Action Plan to CPCB

especially with respect to Priority | & Priority Ik stretches for approval.

_ The States and the Union Territories concern are directed to set up Special

Environment Surveillance Task Force, comprising nominees of District Magistrate,
Superintendent of Police, Regional Officer of State Pollution Control Board and one
person to be nominated by District Judge in his capacity as Chairman of Legal Services
Authority on the pattern of direction of this Tribunal dated 07.08.2018, in Original
Application No. 138/2016 (TNHRC), “Stench Grips Mansa’s Sacred Ghaggar River
(Suo-Motu Case).

_ The Task Force will also ensure that no illegal mining takes place in riverbeds of such

polluted stretches.

"~ The RRC will have a website inviting public participation from educational institutions,

religious institutions and commercial establishments. Achievement and failure may also
be published on such website. The Committee may consider suitably rewarding those
contributing significantly to the success of the project.

10. The RRCs will have the authority to recover the cost of rejuvenation in Polluter Pays

Principle from those who may be responsible for the pollution, to the extent found
necessary. In this regard, principle laid down by this Tribunal in order dated
13.07.2017 in O.A No. 200 of 2014, M.C. Mehta Vs. U.O.l will apply. Voluntary
donations, CSR contribution, voluntary services and private participation may be
considered in consultation with the RRC.



Based on the directions of Hon'ble NGT (PB) vide its Original Application No. 673/2018
dated: 20.09.2018 the Principal Secretary (Environment & Forest) has convened the River
rejuvenation committee meeting on 14.11.2018 regarding the directions issued by the Hon'ble
NGT (PB) to prepare action plan for the rejuvenation/restoration of polluted river stretches in
Tamil Nadu with the heads of the following departments:

1. Municipal Administration and Rural development and its line departments,
Chennai Metro Water Supply and Sewage Board.

Tamil Nadu Water Supply and Drainage Board.

Environment & Forest.

Central Pollution Control Board, Bangalore.

SERC RSN

Tamil Nadu Pollution Control Board.

In the meeting it was decided to evolve the detailed action plan for the
rejuvenation/restoration of polluted river stretches in Tamil Nadu. The minutes of the meeting
was communicated to the above departments requesting certain details with action plan for the
rejuvenation/restoration of polluted river stretches in Tamil Nadu. Remainder was also

communicated to the above departments.

As per the Hon'ble NGT (PB) directions in its Original Application No. 673/2018 dated:
20.09.2018, Four member River Rejuvenation Committee (RRC) was constituted in Tamil
Nadu and Government Order (G.O.) was issued by the Environment and Forest (EC.1)
Department vide G.O. (D) No. 372 dated: 26.12.2018 (copy enclosed) to execute and to review
the action plan for the Rejuvenation/Restoration of water along the polluted river stretches in
Tamil Nadu as ordered by the Hon'ble National Green Tribunal, Principal Bench. River
Rejuvenation Committee (RRC) members are as follows:

1. Industries Commissioner.

2. Commissioner, Municipal Administration.

3. The Director of Environment.

4. The Member Secretary, Tamil Nadu Pollution Control Board.

The RRC will function under the overall supervision and coordination of Principal Secretary,

Environment and Forests Department, Government of Tamil Nadu.
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2.0. Introduction about the River Thirumanimutharu:

The River Thirumanimutharu originates from Manjavadi in Shevaroy Mountain and flows
through  the Salem and Namakkal ~ District. It arises in the  Yercaud hills.
River Thirumanimutharu joins the River Cauvery at Nanjai Edayar place in Namakkal District.
In Salem District the River flows over a stretch of approximately 55 KM from Manjavadi in
Shevaroy Mountain and flows upto Papparapatti. From Papparapatli it enters into the
Namakkal District and confluences with River Cauvery at Nanjai Edayar. In Namakkal District
the River Thirumanimutharu enters at Mamundi Village, Rasipuram taluk and ends at
Koodudurai village, Mohanur Taluk, The total length of River Thirumanimutharu is about 62 KM
in Namakkal district. River Thirumanimutharu flows through Acchankuttapati, Kuppanur,
Pallipatti, Vallaiyakaranur, Salem Town, Veerapandi, Attayampatti, Papparapatti and
Namakkal district. From Papparapatti it enters into Namakkal District and confluences with the

River Cauvery at Nanjai Edayar.
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3.0 Source of Pollution in the River Stretch:

Industries such as Sago units, Textile Dyeing and Bleaching units are located along the

banks of the River Thirumanimutharu.

The Salem Corporation is located along/adjacent to the River Thirumanimutharu and its
sewage is discharged into the river. The Salem City Municipal Corporation has established 4
Nos of Sewage Treatment Plants (STPs) with capacity 98 MLD, in which 3 Nos of STPs are
yet to put into operation where one of the STP is under operation and the treated sewage is
being discharged into the River Thriumanimutharu. The remaining untreated sewage

generated is now being discharged into the River Thriumanimutharu.

)]
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Sewage Outfall Points — 8 Locations

Sl Sewage Out-fall Name of the Local GPS Co-ordinates
No. Location Body Latitude Longitude
1 | Nearby Sengal Anai Salem Corporation 11%40'25"N 78°10'56"E
2 | Nearby Balaji Nagar Salem Corporation 11940'17°N 78°10'35"E
3 | Gokul Nagar Jairam Salem Corporation 11°39'59"N 78°10'20"E

College Back side
4 | Anaimedu STP Salem Corporation 11939'45"N | 78°09'58"E
5 | Bose Ground, Old Bus | Salem Corporation 11°39'04"N 78°09'26"E
Stand back side
6 | Shevapet Police Station | Salem Corporation 11°38'58"N 78°08'55"E
Market
7 | Pallapatti lake overflow | Salem Corporation 11°39'04"N 78°07'28"E
8 | Uthamasolapuram Salem Corporation 11°36'49"N 78°06'19"E
Solid Waste Dumping Points — 7 Locations
Sl. | Solid Waste Dumping Name of the Local GPS Co-ordinates
No. Points Body Latitude Longitude
1 | Near Seelavari Lake Salem Corporation 11°40'06.0"N | 78°10'52.6"E
2 | Near Gokul Nagar Salem Corporation 11°39'59.0"N | 78°10'20.6"E
Bridge :
3 | Anaimedu Salem Corporation 11°39'43.3"N | 78°09'568.0"E
4 | Near Gundupodu Bridge | Salem Corporation 11°39'03.2"N | 78°09'26.0"E
5 | Near Sandaipet road Salem Corporation 11°38'50.8"N | 78°08'34.9"E
bridge
6 | Near Kandapatti Bypass | Salem Corporation 11°38'44.2"N | 78°07'12.0"E
bridge
7 | Odai @ Panchanthangi | Salem Corporation 11°38'38.4"N | 78°09'30.0"E
Eri

/13
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4.0 District/Area wise details of industries

4.1 Details of industries in Salem Corporation and surrounding area

LARGE MEDIUM SMALL
::' Taluk E %.’, g % = "g, g % = “g, g % Total
S Lo = s iiGlilEs i E S o s
1 Salem 2 13 3 0 1 8 0 ’ 0 76 | 205 | 65 T 380
2 |SalemWest | 7 | 7 | 2 | o [ 1 [ 13| o | 1 |11 [137| 64 | 6 | 249
3 | Salem South 1 2 2 1 0 4 2 1 74 | 162 | 64 8 321
4 Vazhappadi | 4 9 3 0 1 3 1 0 13 | 68 | 24 2 128
Total 14 | 31 [ 10 | 1 3 |28 | 3 | 2 |174 572|217 | 23 | 1078

4.9 Details' of industries generating trade effluent located in the taluks where the River

passes:
_Eq
o s «© —
Type of units E: E o 5 5 2 f
© 8 = s O e IE
/7] 7)) n O -
>
Sago, Textile Dyeing/Bleaching,
Dairy, Granite cutting, Steam 1413 97 78 39 357
Calendering, Washing, STPs, Steel
industries and etc.

Details of industries is enclosed in Annexure —1

5.0 Inspection Team Members:

Inspection teams were formed by Tamil Nadu Pollution Control Board including

Engineers and Scientists for inspection, sample collection and analysis of samples along the

entire polluted river stretch as per the Hon'ble NGT (PB) directions in its original application

number 673/2018 dated: 20.09.2018.

Sl. Polluted River Jurisdiction Office | Name of the Team | Designation
No Stretch Members
. Tvl
1| Thirumanimutharu O/o AEL, Salem. D. Mohanambigai Assistant
River Salem to Director(Lab)
2 | Paparapatti Priority- 1 | O/o, DEL, Dindugal | M. Sakthivel Deputy CSO
O/o AEL, Salem S. Munirathnam Field Assistant
O/o, AEL, Salem Gopal Field Assistant

11
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6.0. Details of sample collection from the industries:

Sl. : ! ] Date of sample
Point of collection GPS coordinates .
No. = » collection
1 M/s. Steel Authority of India | 11°39'36.3"N | 78°01'40.5"E 29.09.2018
2 | M/s. The Salem District Co- | 11°40'07.4"N | 78°05'03.9"E | 29.10.2018
op Milk Producers
3 | M/s. Vellakuttai Sewage 11°39'09.8"N | 78°10'13.9"E 29.10.2018
Treatment Plant

7.0. River water/drain/Ground water samples collected details with live

photographs along the river stretch.

Sl. Point of collection GPS coordinates Date of sample
No. collection
Near Anaimedu - STP Up
1 11°39'42.2"N | 78°09'59.4"E 04/01/2019
Stream
2 | Near Bose Maidanam 11°39'03.7"N | 78°09'24.0"E 04/01/2019
3 Near Sreeman Theatre 11°38'51.2"N | 78°08'34.2"E 04/01/2019
4 | Near Rettai Kili Rice Mill 11°39'17.4"N | 78°08'42.1"E 04/01/2019
5 | Near Siddar Kovil Road 11°38'59.6"N | 78°07'59.7"E 04/01/2019
Near FedEx Courier Building
6 11°38'55.3"N | 78°07'27.0"E 04/01/2019
Road
7 | Butterfly Flyover Down stream | 11°38'21.3"N | 78°07'03.4"E 04/01/2019
8 Papparapatti Down Stream 11°31'32.5"N | 78°04'07.0"E 04/01/2019
9 Uthamasolapuram 11°36'49.1"N | 78°06'19.2"E 04/01/2019
10 | Near Mathiyampatti Padithurai | 11°29'36.1"N | 78°03'38.2"E 04/01/2019

12
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Map showing the location of Sampling along the river stretch

Sample collection Photographs

Sample collected Near Anaimedu — STP Up-Stream

| ~ Decimal 4
© Latitude  11.661714 11°3942'N
“Longitude 78.166499 78°9'59"E

2019-01-04(Fr) 09:29(AM)
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Sample Collected Near Sreeman Theatre

Sample collected Near Bose Maidanam

ngitude 78142833 78°8:34'E
2019-01-04(Fr) 10:20(AM)5.
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Decimal DMS
Latitude 11.654827 11°39'17°N
Longitude 78.145036 78°8'42"E

2019-01:04(Fr)) 1147

DMS
Latitude 11.648699 11°38'55"'N
Longitude ' 78.124173 78°7'27"E |

2019:01-04(Fri) 01-05(PM)

Sample collected from Near FedEx Courier Building Road
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Ground Water Samples Collected from C.Duraisamy, Nethimedu Salem.
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9.0. Ground water samples collected details along the River stretch:

Ramaiye, Anaimedu, G.S.T
1 | Office (Opposite)(Open
Well)

11°39'43.8"N

78°10'01.0"E

05/01/2019

C.Duraisamy, Nethimedu
Salem. (Bore Well)

11°38'52.8"N

78°08'01.2"E

05/01/2019

Manickam, Neikaranpatti
3 | (lyar Kadu) Salem (Open
Well)

11°36'44.4"N

78°06'24.0"E

05/01/2019

19
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11.0 Assessment of Compliance of the effluents/sewage discharge

norms by the industries in the study area
Report of Analysis (ROA) is enclosed vide Annexure- Il

12.0 Status of industry wise consent validity, wastewater generation

and final mode of disposal:
Industry details are enclosed vide Annexure-|
I. Action Taken against the Erring Textile units:
The District Co-ordination Committee carries out surprising inspection in Salem
Corporation area and issues directions for power supply disconnection, if any violation

of the consented unit/illegal unit. The details of the action taken is submitted vide

Annexare-lll.

No of units dismantled - 277 Nos.
No of unauthorized units EB disconnected - 71 Nos.
No of consented units EB Disconnected == 28 Nos.

13.0 Operation status of ETPs and STPs

The unit of M/s. Arthanari Loom Centre Textile Pvt Ltd, Erumapalyam Village,
Salem Town, Salem District has installed Effluent Treatment Plant, RO and RMS for the
treatment and disposal of trade effluent quantity of 2 MLD. The unit operates and
maintains the ETP and achieves ZLD. All the bleaching and dyeing units have provided

Zero Liquid Discharge system.
The unit of M/s. Steel Authority of India, Maramangalathupatti Village, Salem

West Taluk, Salem District has installed Effluent Treatment Plant, RO and RMS for the
treatment and disposal of trade effluent quantity of 6.1 MLD. The unit operates and
maintains the ETP and achieves ZLD. The unit has also installed STP for the treatment
of Sewage generated from their industries and township and the treated sewage is
being utilized for on land for irrigation.

The unit of M/s. The Salem District Co-op Milk Producer Society, Thalavaipatti
Village, Salem West Taluk, Salem District has installed Effluent Treatment Plant for the
treatment and disposal of trade effluent quantity of 580 KLD. The unit operates and
maintains the ETP and utilizes the treated trade effluent for on land for irrigation.
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> Regarding total sewage generation in the city and execution of phase 1 &
phase 2
Salem Municipal Corporation has planned to control the sewage pollution in two
phases. Under the phase one four STPs were constructed having total capacity of
98 MLD and the total length of the completed UGD system was 320.89 Km out of

421.67 Km.The area covered under the phase | and STP locations is shown in the

below map.

MASTER PLAN FOR SEWERAGE SYSTEM
FOR SALEM CORFORATION

N

S. No. Name of the S.T.P Quantity
1 Vellakuttai STP 13 MLD
2 Anaimedu STP 6 MLD
3 Vandipettai STP 44 MLD
4 Mankuttai STP 35 MLD

Commissioning of STPs are completed four years before itself, but same are not
brought into operation because connectivity of the sewer system is not completed yet.

So the sewage is not taken to the STP for treatment.
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> Any treated sewage is discharged into River Stretch if so latitude and
longitude details.

| M-/si. Vellakuttai Sewage ' 15" ML
Treatment Plant 11°39'09.8"N | 78°10'13.9"E 1.5t02 MLD is
being treated.

2 | Treated Sewage from the
above STP confluence ,
11°39'4.60"N |78° 9'27.90"E Nil
with River

Thirumanimutharw

Goégie Earth

f g i

Map showing the location of Vellakuttai STP and confluence of treated sewage in
to the River Thirumanimutharu.

This STP is in partial operation. The STP is constructed for 13 MLD capacity, but at
present it receives only 1.5 — 2 MLD for treatment. The treatment of sewage is based
on modified activated sludge process (MASP). The STP consists of receiving well,
removal system (coarse screen, fine screen & grit), aeration tank, secondary clarifier &
chlorination tank. The consent was obtained till 31.03.2016 and further applied for
renewal.

An open drain carrying the untreated sewage is flowing through this STP, in which

the treated sewage is discharged into drain.

23
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The sample was collected during the monitoring to confirm the quality of treated

domestic wastewater. From the analysis result it is evident that the treated domestic

waste water meeting the prescribed discharge norms.

Report of Analysis of Treated Domestic Waste Water
Sl. Parameters Unit STP Outlet
No.
01. | pH at25°C Number 7.70
02. | TSS at 103°C —at 105°C mg/I 8
03. | BOD (at 27°C for 3 days) mg/l 24
04. |COD mg/l 16
05. | Ammonical Nitrogen as NH3.N mg/l 3.36
06. | Total Nitrogen mg/l 0.816
07. | Fecal Coliform MPN/ 100ML 30

24



b. Anaimedu STP:
The STP is constructed for 6 MLD capacity. The treatment of sewage is based on

MBBR technology. The STP consists of receiving well, removal system (coarse screen,
fine screen & grit), grass reactor, MBBR/FAB tank, lamella & chlorination tank. The
consent to establish was expired and yet to obtain consents to operate. This STP is

constructed in the bank of river Thirumanimuthar, where the check dam has been

made.

c. Vandipettai STP:
The STP is constructed for 44 MLD capacity. The STP is under construction. The

treatment of sewage is based on FAB technology. The STP consists of receiving well,
removal system (coarse screen, fine screen & grit, FAB tank, lamella clarifier &
chlorination tank). The consents to establish was expired and yet to obtain consent to

operate.

25
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d. Mankuttai STP:

The STP is constructed for 35 MLD capacity. The STP is not in operation. The
treatment of sewage is based on FAB technology. The STP consists of receiving well,
removal system (coarse screen, fine screen, & grit, FAB tank, secondary clarifier &
chlorination tank). The consent to operate was obtained and which is valid till March 31,
2019.An open drain carrying the untreated sewage is flowing through this STP.
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Details on Consent / Authorization issued by the Board for the establishment of
the STP / Solid waste facility

a. Sewage Treatment Plant.

Sl. Name and Total Disposal (land Status STP Consent
No address Sewage River sea or Operational/Non- | present Status
of the STP | generation any other) Operational inflow
in MLD Under
Construction

1 | M/s. 85 River Not in operation RCO
Mankuttai Thirumanimuthuaru Issued
Sewage Valid upto
Treatment on
Plant, i 31.03.2019
Salem
Corporation
Fort, Salem .

2 | M/s. 44 River Under CTE-Valid
Vandipettai Thirumanimuthuaru | Gonstruction upto on
Sewage 25.08.2013
Treatment
Plant, S.F. -

No. 45,
Shevapet,
Salem.

3 | M/s. 13 River Under operation CTO
Vellakuttai Thirumanimuthuaru Issued
Sewage Valid upto
Treatment 2.0 on
Plant, Salem MLD | 31.03.2016
Corporation
Ammapettai
,Salem.

4 | M/s. 6 River Under CTE-Valid
Anaimedu Thirumanimuthuaru | Construction upto on
Sewage 25.08.2013
Treatment
Plant )

S.F.No.102-1-
4
Hasthampatti
Zone-ll
Salem.
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Sl. Name and Disposal (land Status STP Remarks
No address River sea or Operational/N | present
of the STP any other) on- inflow
Operational
Under
Construction
1 | M/s. Mankuttai | River Under operable - Yet to complete
' | Sewage Thirumanimuthuaru | conditions the UGSS so as
Treatment Plant, to connect the
same to STP
2 | M/s. Vandipettai | River Under - CTE-Valid
Sewage Thirumanimuthuaru | Construction upto on
Treatment Plant 25.08.2013
3 | M/s. Vellakuttai | River Under 2.0 Yet to complete
Sewage Thirumanimuthuaru | operation MLD | the UGSS so as
Treatment Plant, to connect the
same to STP.
Sewage from
partially
completed UGSS
is being treated in
the STP.
4 | M/s. Anaimedu | River Under - CTE-Valid
Sewage Thirumanimuthuaru | Construction upto on
Treatment Plant 25.08.2013

b. Solid Waste Management
Salem City Integrated Waste Management Co PVT LTD located at S.F.No. 6/2,
Chettichavadi Village, Salem Taluk, Salem District has obtained consent to operate for

Collection, Segregation, Treatment and Disposal of Municipal Solid Waste — 350 MTPD
vide Procs. No. T7/TNPCB/F.36307/SLM/RL/W&A/2013, Dt. 22.08.2013. with validity
upto 31.03.2014. Salem Corporation has proposed to install approx 15 decentralized

micro composting units across city to manage the Solid Waste generated.

" Google




14.0 Status of installation and operation status of Online Continuous
Effluent Monitoring Systems (OCEMS)

Arthanari Loom Centre (Textile) Pvt. Ltd. | ETP-I

Collection Tank — 1

5/127, Erumapalayam Main Road, 1)

Erumapalayam, Salem-636015. 2) RO Permeate - 1

3) MEE Feed - 1

4) MEE Condensate-1

5) SEP Feed

i, ETP-I

6) Collection Tank 2

7) RO Permeate -2

8) MEE Feed -2

9) MEE Condensate—2
0

10) ATFD Feed

15.0 Findings on the compliance of the Effluent /Sewaqge discharge

norms by the industries.

The Report of analysis of the treated trade effluent samples collected from the
M/s. The Salem District Co op Milk Producer Society Thalavaipatty Village, Salem West
Taluk, Salem District reveals that the unit achieves the standards prescribed by the

Board.
The Report of analysis of the treated sewage samples collected from the M/s.

Steel Authority of India, Maaramangalathupatty Village, Salem West Taluk, Salem

District reveals that the unit achieves the standards prescribed by the Board.
The Report of analysis of the treated sewage samples collected from the M/s.

Vellakuttai Sewage Treatment Plant, Ammapet Village, Salem Taluk, Salem District
reveals that the unit achieves the standards prescribed by the Board.

There is no discharge of effluent into the River Thirumanimutharu. However,
stringent action is being taken against the authorized and unauthorized units discharge
of untreated textile, dyeing effluent into the Municipal Drain or Odai which confluences

with the River Thirumanimutharu.
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16.0 General observations and recommendations of the inspection

team

It is recommended that the Salem City Corporation shall complete the

establishment of the under-ground sew

erage scheme within the time frame as furnished

in the Action plan and shall ensure that the entire sewage generated from the

corporation area is treated in the STPs.

17.0 Recommendations- Action plan for the River stretch

Proposed Short Term and Long Term Action Plan for Rejuvenation of River

Thirumanimutharu:

1 Industrial
Pollution Control

2 Sewage
Treatment and

Disposal plan

+ Salem Corporation

e No. of sewage outfall
identified: 8 Nos.

¢ Population: 913188

e Qty of Sewage generated:
100.03 MLD

e Status of UGSS: Under
Construction

e Status of STP: Presently the
Salem  Corporation  has
provided 4 Nos of STPs.

¢ Plan of Action:

« To treat the waste water, the
implementation ~ of  Under
Ground Sewerage scheme

work was taken up and is

Municipal

Administration

30
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under implementation at an
estimated cost of Rs.149.39
crore with 4 nos. of STPs
with a total capacity of 98.00
MLD and it will be completed
by December 2019(Except
Package-2).

e Package-2 work will be
co.mpleted on December
2020.

* As on date, out of 40000

connections, 2530 no. of

Houses service connections
were effected and the
remaining connections will be
effected before December
2019.

e After the completion of this
scheme work, Qutfalls in the
River Thirumanimutharu will
be stopped permanently.

Dec-2019

Dec-2020

Dec-2019

< Papparapatti Village
Panchayat

e No. of sewage oultfall
identified: Nil

e Population: 9020

e Qty of Sewage generated:
0.72 MLD

e Status of UGSS: Not
Provided

e Status of STP: Not provided

¢ Present Mode of Disposal:

e Some of the households
having individual toilets &

soak pits.

Rural
Development &

Panchayat Raj
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e Plan of Action:

Now for the remaining
households individual &
community soak pits are
proposed under MGNREGS
2019-2020, 2020-2021.

After construction of soak
pits no waste water will be

disposed into the river.

Oct-2019

Solid Waste
Management and
Disposal Plan

% Salem Corporation

e No. of MSW dumping points
identified: 7

e Population: 913188

e Qty of MSW Generated:

Wet waste: 215 TPD

Dry waste: 155 TPD

Total: 370 TPD

MSW Collection — 100%

MSW Segregation — 74%

Present Treatment Method:

Wet waste: Bio-methanation-

2Nos —8 TPD

Dry waste:

e Saleable waste - 93 TPD

e The Non-Biodegradable
waste - 47 TPD - stored in the
RRC at all MCCs.

e Inert &Silt - 15 TPD stored
with C&D waste for land
filling.

Proposed Plan of Action:

1. Micro Composting Plant
— 30 Nos. of 150 TPD

Municipal
Administration

100%
Segregation
will be
achieved
before
30.06.2019.

April 2019
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(Will be completed
before April 2019 SBM
Funds and

2. Additional 10 Nos MGG
of 50 TPD will be
established before
October 2019 utilizing
Corporation Revenue
fund

3. On - Site Composting —
86 locations — 20 TPD
(Will be completed
before April 2019)

Oct- 2019

April 2019

% Papparapatti Village
Panchayat

e No. of MSW dumping points
identified: Nil

e Population: 9020

e Qty of MSW Generated: 1.0
TPD

Source Collection &

Segregation — Yes

Treatment method:

» Bio-Degradable Waste:

Dumped in the compost

pits and cow dung are being

sprayed at regular intervals

and it becomes manure after

30 days and sold to the

farmers.

» Non Bio — Degradable
Waste:

Segregated glass, Plastic
bottles, Covers, Iron,

Rural
Development &
Panchayat Raj
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Aluminium foil sheets etc. once
in 15 days and sold to the local
merchants/Vendor or farmers.

4 Ground Water | Generally the ground water State
Quality quality is poor — Manganese, Ground

Nickel and Sulphate level are Water
above the prescribed Authority,
standards. CGWB

5 Flood Plain Zone | Identification of Flood Plain | PWD-WRD,
(FPZ) Zone areas has been | Forest

completed in co-ordination with | Department
Revenue Department.

Plantation & Bio-diversity parks

will be formed after
demarcation of FPZ.

6 Environmental Awareness has been created | PWD-WRD and
Flow (E-flow) and | among the farmers regarding | Irrigation
Irrigation effective utilization of water and | Department
Practices to adopt drip irrigation in the

Ayacut area.

7 Encroachments Demarcation of Encroachments | PWD-WRD and
along the river | identified with the help of | Revenue
bank revenue department. Notice | Department

has been issued and 30 nos of
encroachments  has  been
evicted in River
Thirumanimutharu.

18.0 Conclusion:

River Thirumanimutharu is categorised as polluted river stretch under priority-I.
The report of analysis of the River Water collected at various locations reveals that the
D.O is very less and BOD is very high and it shows the presence of high level of Fecal
Coliforms and this indicates that the River gets contaminated due to sewage discharge.

The quality of River water can be improved with the following measures;
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Salem Corporation shall complete the establishment of the under-ground
sewerage scheme within the time frame as furnished in the action plan and shall
ensure that the entire sewage generated from the corporation area is treated in
the STPs.

Salem Corporation shall complete the establishment of the solid waste treatment
facility within the time frame and shall ensure that the entire solid waste
generated from the local body area including solid waste dumped along the River
Bank is treated and disposed off scientifically.

TNPCB shall ensure that there is no discharge of untreated trade effluent from
the textile Bleaching and Dyeing units at any point of time.

TNPCB shall ensure that there is no operation of the illegal or unauthorized

.. Textile Bleaching and Dyeing units.
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ANNEXURE-Il - Report of analysis of industries

SALEM DISTRICT CO-OPERATIVE MILK PRODUCERS LTD

DATE OF COLLECTION29.10.2018

SI. No. CORE PARAMETERS e Ou::::'zf‘:w
1 pH Values 6.32 7.69
2 |TSsmgi 172 40
3 |TDS 2204 1420
4 Chloride 630 385
5 Sulphate 43 31
6 Oil & Grease 48 4
7 BOD 2500 31
8 COD 4480 312
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ANNEXURE-ll - Report of analysis of industries

VELLAKUTTAI SEWAGE TREATMENT PLANT

DATE OF COLLECTION 29.10.2018

SI. No. CORE PARAMETERS RR-797 RR-798
1 pH Values 7.11 7.45
2 TSS mg/l 56 28
3 BOD mg/I 11 10
4 COD mg/I 72 80
5 Ammonia — N mg/I 2.240 2.240
6 Total Nitrogen 0.598 0.643
7 Fecal Coliform MPN/100 ml 49 46
8 Total Coliform MPN/100 ml 170 110
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Action Taken against the Erring Textile units

Annexure-lll

Sl. Date of No of Textile Dyeing Units | No of Bleaching Total
No. Inspection and Action Taken Units ,
1. 12.01.2016 18 7 25
(Dismantled) (Dismantled)
2. 21.06.2016 1 6 7
Show Gause Notice issued
3. 28.06.2016 2 -- 2
(Dismantled)
4, 02.09.2016 2 - 2
: (Dismantled)
5. 03.08.2016 14 -- 14
24.08.2016 (Closure direction issued by
26.08.2016 the Board)
6. 08.11.2016 2 -- 2
(Dismantled)
7. 16.11.2016 7 - 7
(Dismantled)
8. 24.11.2016 9 = 9
(Dismantled)
9. 20.12.2016 14 -- 14
(Dismantled)
10. 21.12.2016 7 - 7
(Dismantled)
11. 25.01.2017 14 - 14
(Dismantled)
12. 08.02.2017 8 -- 8
(Dismantled)
13. 21.02.2017 2 = 2
(Dismantled)
14. 02.03.2017 4 - 4
(Dismantled)
15. 09.03.2017 4 -- 4
(Dismantled)
16. 16.03.2017 4 - 4
(Dismantled)
17. 06.05.2017 7 - 7
(Dismantled)
18. 11.5.2017 6 - 6
(Dismantled)
19. 17.5.2017 8 == 8
(Dismantled)
20. 19.5.2017 17 -- 17
(Dismantled)
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Annexure-lll - Action taken against the Erring Textile units

21. 20.9.2017 5 - 5
Dismantled
22. 12.10.2017 5 - 5
Dismantled,
(Closure direction issued by
the Board)
28. 28.10.2017 1 - 1
Dismantled
24. 2.11.2017 5 - 5
Dismantled,
1-Closure direction issued
by the Board
25, 24.11.2017 15 -- 16
Dismantled
26. 7.42.2017 16 - 16
Dismantled
27 12.4.2018 6 -- 6
Dismantled, Closure
direction issued by the
Board
28. 19.4.2018 2 -- 2
Sealed
29. 08.05.2018 2 -- 2
Dismantled &
EB-DC
30. 15.5.2018 3- Dismantled, - 3
2-EBDC
31. 28.5.2018 4-Dismantled, - 4
3-EB-DC
32. 13.6.2018 2- Dismantled 2 Bleaching 2
33. 19.6.2018 2 2
Consented units EB
disconnected
34. 22.6.2018 3 -- 3
EB- DC
(2 Consented)
35. 26.6.2018 5 -- 5
EB-DC & Dismantled
36. 2.7.2018 2 Dismantled & 1 - 2
Consented +
2 units EB disconnected
37. 3.7.2018 1 Dismantled & 2 EB - 1
disconnected
(1 Consented Unit)
38. 4.7.2018 6-Dismantled & EB -- 6
disconnected
39. 6.7.2018 1- Dismantled & EB DC 1 Bleaching 1
40. 7.7.2018 1 — Dismantled & -- 1
EB-DC
41. 13.7.2018 2 — EB disconnected 1 3
Bleaching
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Annexure-lll - Action taken against the Erring Textile units

42, 30.7.2018 4 Consented units — EB - 4
disconnected
43, 21.8.2018 1 Consented units — EB -- 1
disconnected
44. 25.8.2018 1 Consented units — EB - 1
disconnected
45, 01.10.2018 4 — dismantled & EB 4 8
disconnected Bleaching
46. 10.10.2018 6- demolished, - 6
2-EB disconnected
47. 16.10.2018 5-EB disconnected, - 5
demolished
48. 04.01.2019 6-demolsihed 2 Bleaching 8
2 -EB disconnected
49. 01.02.1019 4 — EB disconnected -- 4
50. 28.02.2019 5 — EB disconnected, 4 Bleaching 9

1- Demolished
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Annexure-Pl
Annexure - IV

SCHEDULE-VI: ENVIRONMENT (PROTECTION) RULES, 1986
(See rule 3A of E (P) Rules, 1986)

GENERAL STANDARDS FOR DISCHARGE OF ENYIRONMENTAL POLLUTANTS PART-A:

EFFLUENTS
Standards
SI. No. [Parameter Inland Surface Public Land for :
AR Marine coastal areas
Water Sewers Irrigation ,
L2 3(a) 3(b) 3(c) 3(d)
1 Colour and odour See 6 of Annexure-I - See 6 of See 6 of Annexure-I
Annexure-|
(a) For process waste water
-100
Suspended solids (b)For cooling water
4 mg/l Max. 100 508 20 effluent 10 % above total
suspended matter of
influent
(a) Floatable solids, max 3
3 Particle size of shall pass 850 micron i mm.
suspended solids IS Sieve (b)Settleable solids, max
850 microns
4 [*Omitted*]
5  |pH value 5.5t09 5.5t09 5.5t09 5.5t09
Shall not exceed 5°C Shall not exceed 5°C above
6  |(Temperature above the receiving - - the receiving water
water temperature temperature
7 Oil and grease mg/l, 10 20 10 20
Max
Total residual chlorine
8 mg/l. Max 1.0 - . 1.0
Ammonical nitrogen
9 (as N) mg/l, Max 50 50 - 50
Total Kjeldahl nitrogen
16 (as NHz) mg/l, Max 100 ) i 100
Free ammonia [as
11 NH,] mg/l, Max 5.0 - - 5.0
Biochemical Oxygen
12 |Demand (3 days at 30 350 100 100
27°C)] mg/l, Max
Chemical Oxygen
13 Demand, mg/l Max i ) i 250
14 |Arsenic (as As) mg/l, 0.2 0.2 0.2 02
Max
15 |Mercury (as Hg), mg/l, 0.01 0.01 - 0.01
Max
16  |Lead (as Pb) mg/l Max 0.1 1.0 - 2.0
Cadmium (as Cd)
17 mg/l, Max 2.0 1.0 - 2.0
Hexavalent Chromium
18 (as Cr'™) mg/l, Max 0.1 2.0 - 1.0
: Total chromium (as
19 iy g, Wi 2.0 2.0 - 2.0
136 53




Annexure - IV

Standards
SI. No. |Parameter Inland Surface Public Land for Mari tal
Water Sewers Irrigation P
20 f/l"pper Ko Kinjoiglh 3.0 3.0 . 3.0
ax
Zinc (as Zn) mg/l,
21 Wiax 5.0 15 - 15
22 fﬁf{“‘”m (as Se) mg/l 0.05 0.05 - 0.05
23 [ekel (@ mg/l, 3.0 3.0 ; 50
ax
24 |Omitted *
25 |Omitted ¥
26 Omitted ¥
57 |Cyenide (as CN) mg/l 0.2 2.0 0.2 0.2
,Max
28  |Omitted * * * *
29 llz/lluorlde (as F) mg/l, 20 5 i 15
ax
Dissolved Phosphates
i (as P) mg/l, Max i ) ) )
31 |Omitted * * * ¥
1 Sulphide (as S) mg/1 20 _ i 50
Max
Phenolic compounds
33 |[as CsHsOH] mg/l, 1.0 5.0 - 5.0
Max
34 |Radioactive materials
(a) Alpha emitters 4 7 8 )
[Micro curie/ml] max i 10 10 18
(b) Beta emitters % 6 7 6
[Micro curie/ml] Max 10 19 & 0
90 % .
o . - 90 % survival
. 90 % survival (.)f fish| survival of of fish after 96|90 % survival of fish after
35 |Bio-assay test after 96 hours in 100 | fish after 96 h . 100 %! 96 h 1100 % effl
% effluent hours in 100| " ;]n ° ours o effluent
% effluent —
36 |Manganese (as Mn) 2 mg/l 2 mg/l - 2 mg/l
37 |Iron (as Fe) 3 mg/l 3 mg/l - 3 mg/l
38 |Vanadium (as V) 0.2 mg/l 0.2 mg/l - 0.2 mg/l
39  [Nitrate Nitrogen 10 mg/l - - 20 mg/l
40  |Omitted * * * *

* Omitted by Rule 2 (d) (i) of the Environment (Protection) Third Amendment Rules, 1993 vide
Notification No. G.S.R 801 (E), dated 31.12.1993

137

54




Annexure -V Annexure-PlI

Water Quality Criteria -Designated Best Uses of Water

/57

Designated Best Use Class |Criteria e
Drinking Water Source 1.Total Coliforms Organism MPN/100ml shall be 50 or less
without conventional A 2. pH between 6.5 and 8.5
treatment but after 3. Dissolved Oxygen 6mg/l or more
disinfection 4. Biochemical Oxygen Demand 5 days 20 °C, 2mg/I or less
1.Total Coliforms Organism MPN/100ml shall be 500 or less
Outdoor bathing B 2. pH between 6.5 and 8.5
(Organised) 3. Dissolved Oxygen Smg/l or more
4. Biochemical Oxygen Demand 5 days 20 °C, 3mg/I or less
1.Total Coliforms Organism MPN/100ml shall be 5000 or
Drinking water source less
after conventional C 2. pH between 6 and 9
treatment and disinfection 3. Dissolved Oxygen 4mg/I or more
4. Biochemical Oxygen Demand 5 days 20 °C, 3mg/l or less
1. pH between 6.5 and 8.5
Propagation of Wild life D 2. Dissolved Oxygen 4mg/l or more
and Fisheries 3. Free Ammonia (as N)-1.2 mg/l or less
4. Biochemical Oxygen Demand 5 days 20 °C, 2mg/I or less
1. pH between 6.0 and 8.5
Irrigation, Industrial 2. Electrical Conductivity at 25 °C micro mhos/cm, maximum
Cooling, Controlled E 2250
Waste disposal 3. Sodium absorption Ratio Max. 26
‘ 4. Boron Max. 2mg/I
Below-E Not meeting any of the A, B, C, D & E Criteria
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Comprehensive Report on Prevention and Control of

Pollution in River Vasista (Priority-1): An Action Plan

for Rejuvenation

1.0

Introduction.

The Hon'ble National Green Tribunal (NGT) Principal Bench took Suo-Moto
Cognizance of news report appeared in “The Hindu” authorized by Shri. Jacob
Koshy titled “More River Stretches are now critically polluted — CPCB” and
issued directions in para 50(i) to (x) vide its Original Application No. 673/2018
dated: 20.09.2018
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